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\Op L In the matter of:
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...Respondent(s)

Report in form of Affidavit by the Ex- Officio Chairman /District Magistrate and Collector,
District Ganga Protection Committee, Murshidabad (W.B.)

[, Rajarshi Mitra, son of Sri Manotosh Mitra, aged about 41 years, by faith-Hindu,
by Nationality-Indian, by occupation-Service, presently working for gain as the District
Magistrate & Collector Ex- Officio Chairman of the District Ganga Protection Committee,
Murshidabad, PIN-742101, do hereby solemnly affirm and state as follows: -

1. That I am the District Magistrate and Collector and Ex- Officio Chairman, District Ganga
Protection Committee, Murshidabad (WB), presently working for gain in Murshidabad
Collectorate, Murshidabad, is well aware of the facts and circumstances of the present
original application and I am filing this report in the form of affidavit.

o That at the very outset, | humbly submit that | have and always had the highest regard to
the majesty and dignity of this Hon’ble National Green Tribunal, Principal Bench, New Delhi
and I have always acted in due compliance with the Solemn Order dated 25.09.2023 &
Solemn Orders dated 24.11.2023 & 21.02.2024, in connection with O.A No. 200/2014,
C.W.P No. 3727/1985 & I.A No. 340/2022 as passed by the Hon’ble National Green
Tribunal, Principal Bench, New Delhi to the best of my ability.

lg% -1~

“iD. KHAIRUL ISLAM
Net-~ Public_

L e .. .+t Bengal
ead. No. 87/2002
Zarhampore, Murahidahad
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That Hon’ble National Green Tribunal, passed an observation in the Solemn Order dated
25/09/2023 and 21.02.2024, that at the district level, District Magistrate is the Ex-Officio
Chairman of the District Ganga Protection Committee which have been entrusted with
certain vital responsibilities for preventing pollution in Ganga at the District level. Hence,
at this stage, the Hon'’ble National Green Tribunal, Principal Bench, New Delhi has directed
the District Magistrate all (mainstream and tributaries) from where mainstream of river
Ganga as also its tributaries flow in the State of West Bengal to submit their own separate
reports on the issues noted above in respect of steps which have been taken by respective

District Ganga Protection Committee for prevention and control of pollution of river Ganga
in their respective areas.

That as per direction of the Solemn Orders dated 24.11.2023 &21.02.2024 of the Hon’ble
National Green Tribunal, Principal Bench, New Delhi, Report-in-Compliance under O.A No.

200/2014 is furnished below:

Sewage (Rural)

Per day generation

The number of sewage
treatment plant existing

Sl. | Name of the of sewage in each Qoantity of sewage and their capacity and
treated per day, .
No Block city / town within cltyitown wise capacity utilization and
the District y mode of disposal in each
city/town.
NOT STARTED YET
1 | Berhampore | 13.50 MLD (APPX,) STP IS UNDER ggﬁgﬁg&%ﬁ
CONSTRUCTION.
2 Beldanga - 1 2500 Itrs/kg 0 Nil JI
2650 K. LTR THIS THIS BLOCK HAS NO W|
BLOCK HAS NO FSTP TREATMENT OF
N [ — oo TEWAGE | FSTP TREATMENT | SEWAGE, MANAGED BY |
SEWAGE 165 ONTI OF SEWAGE SOAK PIT, LEACH PIT, |
MANAGED BY SOAK | KITCHEN GARDEN AND
PIT TWINE PIT IHHL AGRI USASGE
Tf:t‘; e This block has no
4 | Msd= Jiaganj l‘_Net_ feces 45360 k_g sewage effected by fstp.treatment of sewage
iquid sewage 310 id ; effected by soak pit of
soak pit of JHHL and JHHLand . K
septic tanks SERNE SR
B
5 haga_wf’ng"la 301000 Ltr. 7700 Ltr 8 nos
NO SEWAGE

YET TO ESTABLISH
PROPER
MECHANISM TO

ASSESS.

YET TO ESTABLISH
PROPER
MECHANISM TO

ASSESS.

TREATMENT PLANT
(S.T.P.) EXISTEDWITHIN
04 NOS. GAP GPS. BUT
FOR THE PURPOSE OF

TREATING GREY WATER
GENERATED AT
HOUSEHOLD, WORK
ORDER ISSUED FOR

- g -
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CONSTRUCTION OF 825
NOS. GWM UNIT (01 UNIT
FOR EVERY 5
HOUSEHOLD)

Wet Faces-8482.28

THIS BLOCK HAS
NO FUNCTIONAL

THIS BLOCK HAS NO

AND SEPTIC TANKS,
HOWEVER PLAN
HAS BEEN TAKEN

SOAKPIT (96 NOS), PLAN
HAS BEEN TAKEN UP

- 39-

FUNCTIONAL
Raghunathganj _ Gram FSTP.TREATMENT | porp TREATMENT OF
4§ Urine generatin- OF SEWAGE
1 : SEWAGE EFFECTED BY
92170.3 Litrey EFFECTED BY
SOAK PIT OF IHHL AND
SOAK PIT OF IHHL e
AND SEPTIC TANKS {
THI%ELI?S(?;; HAS THIS BLOCK HAS NO |
.| WET FECES 26320 | TREATMENT OF FSTP.TREATMENT OF
Raghunathganj SEWAGE EFFECTED BY
8 KG AND LIQUID SEWAGE
I SOAK PIT OF IHHL AND
SEWAGE 310 KL EFFECTED BY
SEPTIC TANKS WITH OR
SOAK PIT OF IHHL | ™o 01 SOAK PITS
AND SEPTIC TANKS
THIS BLOCK HAS
NO
THIS BLOCK HAS NO
Wet Feces 25600 KG Fsgpﬁ'rslz};a\ﬁggm FSTP TREATMENT OF
9 Suti -1 Liquid Sewage 284 SEWAGE EFFECTED BY
EFFECTED BY
KL SOAK PIT OF IHHL AND
SOAK PIT OF IHHL IR
AND SEPTIC
TANKS
THIS BLOCK HAS
WET FACES- | NO THIS BLOCK HAS NO
17787 .25GRAM FSTP.TREATMENT | FSTP.TREATMENT OF
10 St - 11 URINE OF SEWAGE SEWAGE EFFECTED BY
GENERATIN- EFFECTED BY SOAK PIT OF IHHL AND
86563.20 LITRE | SOAK PIT OF IHHL SEPTIC TANKS
AND SEPTIC TANKS
THIS BLOCK HAS
Wet Faces- NO THIS BLOCK HAS NO
21996.4Gram FSTP.TREATMENT | FSTP.TREATMENT OF
11 Samserganj Urine generatin- OF SEWAGE SEWAGE EFFECTED BY
439928 Litre EFFECTED BY SOAK PIT OF IHHL AND
SOAK PIT OF IHHL SEPTIC TANKS
AND SEPTIC TANKS
o No such data . .
12 Sagardighi availabile Nil Nil
THIS BLOCK HAS
NO THIS BLOCK HAS NO
FSTP.TREATMENT | FSTP.TREATMENT OF
WE
3;81;%]31%3 OF SEWAGE SEWAGE EFFECTED BY
IR S EFFECTED BY SOAK PIT OF IHHL AND
Py SOAK PIT OF IHHL | SEPTIC TANKS WITHOUT
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Sewage (Rural)
v ) Details of Hotels,
Q}tantity o1 Dharamshala and
discharged Asli Water quality in
ram operating
s treated Time bound plan without proper river and its
1 Name sewage to meet the gap, if conlent sad tributaries in
r& of the | from each | any, in generation discliarging abutting districts/
Block STP and treatment of towns in terms of
o untreated
particularl sewage. oilEEsE ata thie fecal coliform
y for fecal R (MPN/100ml)
olifari against them.
75% OF CIVIL
CONS\;SEETION WITHOUT PROPER
NIL. NO COMPLETED CONSENT - NIL.
OPERATIO ’ HOTEL (LODGING
Berha | NALISE STP REEISI 29 NOS. NO S
1 mpore | IS ACTIVE MECHANICAL RESTAURANT -21 MICROBILOGICAL
PART IS YET TO REPORT IS WITH US |
AT INSTALL. NO NOS.) HAVING
PRESENT CONFIRMA’i‘ION IS CONSENT WITH
THIS OFFICE
FOUND FROM
KMDA.
2 Bg‘g‘iai“ Nil Not fixed NA Nil
FSTP WILL BE
g | Dewen NA TAKEN UP UNDER NA e IgEGQ%TRIggER
g SBM(G) PHASE II
Msd - FSTP will be taken | SUielent leach pits |
4 | Jiagan NA up under SBM(G) | & zl‘i"“s"rﬂ"l“:te 9 Lab test needed
j phase II ow ellluent
percolate
Bhaga
S | wangol 2580 ltr - - -
a-1
NOT PLANNED YET
AS NO SEWAGE
FLOWS INTO THE l
STP.NOT | ANIéIggPl‘QROM NO HOTELS, 1'
Lalgol EXISTED ANY GAP GPS. BUT DHARAMSHALA NO SEWAGE FLOWS
6 a AS NO 176 NOS. OF GWM AND ASHRAM IN RIVER GANGES
FAECAL UNIT (01 'UNIT FOR OPERATED WITHIN | FROM THE GAP GPS.
SLUDGE. GAP GPS.
EVERY 5
HOUSEHOLD) HAS
ALREADY BEEN
CONSTRUCTED
SUFFICIENT LEACH
Raghu FSTP WILL BE PITS ARE
7 | nathga NA TAKEN UP UNDER | CONSTRUCTED TO LAB TEST NEEDED
nj - I SBM(g) PHASE I | ALLOW EFFLUENT
PERCOLATE

..-Lr..
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SUFFICIENT LEACH
Raghu FSTP WILL BE PITS ARE
8 | nathga NA TAKEN UP UNDER | CONSTRUCTED TO LAB TEST NEEDED
nj - II SBM(G) PHASE-II ALLOW EFFLUENT
PERCOLATE
SUFFICIENT LEACH
FSTP WILL BE CONSP;‘E?JJ&FR%D TO
9 | Suti -1 NA TAKEN UP UNDER LAB TEST NEEDED
SBM (G) PHASE 11 ALLOW
(G) EFFLUENT
PERCOLATE
SUFFICIENT LEACH
. PITS ARE
: . NA UNggissfﬁ[[G’ CONSTRUCTED TO | LAB TEST NEEDED
ALLOW EFFLUENT
PERCOLATE ]
SUFFICIENT LEACH
{ | Senime FSTP WILL BE PITS ARE
1 - S NA TAKEN UP UNDER | CONSTRUCTED TO LAB TEST NEEDED
gan) SBM(g) PHASE I | ALLOW EFFLUENT
PERCOLATE
1 | Sagard g No such data
2 ighi i ha - available
1 | Farak FSTP WILL BE ALREADY HAVING
3 Kka NA TAKEN UP UNDER THEIR SEPTIC LAB TEST NEEDED
SBM(G) PHASE 11 TANK
Annexure-R1-A collectively
Sewage (Urban)
Report of SUDA on Sewage (Urban) received from UDMA
Name of the District: Murshidabad =i
= Status of existing Sewage Treatment Plant] Gulicy of Aol Water
P 03 _ gég (STE) disdrarged | Time bourd plan s Quality
=t §,°§ ?5‘; = £ ;5 Number | B9t | Capacity | Mode of treated to [‘hamash:ala in terms
§§ﬂ§ g?‘;: cfSI‘Pr U rilizaticd disposal sewage fran | meet up the gep T ! of
o Capaci in in each STP, s Faecal
J 4 in bﬂ:)y a(-%) e partioilarly qﬁ?mtf:g Coliform
[a [b] [e] [d] [e] £l | [gl
A Tressed a] Nadly a]16.5 MILD Water
Berhampore 26.31 - “"j:s: ‘:-rm }f;: ::-ﬂ’ Capa e :'“?i* E Kuality
different compliant ,I}T::r'::?b:l; f@u
::rm;r :'I :"‘Ic‘:‘:;z set under Faecal
. — .th' by Hon'ble Const ruction Coli form
ngipur 11.67 - et beT m' its Istage. for 'hf
van = N R s
Jur:e 2] Cid BTey Cl':\pr;ILTit}l’ MLD is
Tiagani- . s e capacity STF lencl osed
Aimons € ), 95 84% Ve With the at (Bernampore) ¥ )
promrasd et ATe under Arnexure-
i S 3
prurshidabad 0.24 1 & 1, 10% r % <l 1.5 '\‘[; STP at The
TA plu [ s Pt
R,
oy
- 5 -




5 Dhilian 15:41

Total

65.58

}pr.pusdl stage

d) 4.0 MLD capacity
ISTP at
[Murshidabsd) is

ree verd
from
IWEBECB.

*Salegamtimubuadmﬂsuﬁm&dmﬂmmmmasufMWMIEhmmmmﬂhmmm
approved in the meeting of Tedhnical Committee UDGMA Department held on 23.11.2023.

[* *mmtymwumﬂnMacfasmchudﬁmﬂmcfmm.

|

Panchayat Solid Waste Disposal

Annexure-R1-B collectively

Per day
S generation of
L Nisive-slile Solid waste in Quantity of sohq waste The gap in treatment of
N Hlaele each treated per day, in each aolidl viaste
o¢ city/town city /town of the District
¢ within the
District |
No such activities run by
1 Berhampore 105 MT/day this office 105 MT/day
2 | Beldanga -1 8 Qnt. 6 Qnt. 2 Qnt.
1. Villagers Usinghous
Level compose Pit for Agri
9500 KG Managed by Soak use for Biodegradable
3 | Beldanga - II 15800 KG Pit, Leach Pit Kitchen waste.
Garden and Agri usasge 2. One SWM projects is
functional Covering 5 nos.
MREF units
1. Villagers feed their
biodegradable waste to
their
Nil (No Solid cattle and u;mg home
Waste Management ¢ .m? e ;
4 | Msd-Jiaganj | 39780 KG unit has been o p}"b.‘""dma“caigglng
operationalisation —— Owa;(;eegr SELe
Ui Kite] 2. Solid Waste
Management
unit of all GPs are yet to
functional.
B
5 hagaffng°'a 1362 KG Nil 1362 KG
Bio-Degradable waste
6 Laloai 79, ' amounted 76.11Qtl. 2.96Qtl. Non-Bio-
S 2070 treated at Household level Degradable waste.,
out of Total Solid Waste.

wf -




- Raghunathgan
j=1

Not estimated

1.FEEDING CATTLE &
ALSO VILLAGERS USING
BIODEGRADABLE WASTE
FOR BIODEGRADABLE
FERTILIZER AT THEIR
RESPECTIVE HHs
2.SWM OF ALL GPs ARE
YET TO FUNCTIONAL,WE
ARE COMPLETED
CONSTRUCTION &
WORKING ON
OPERATIONALISATION

8 Raghunathgan

450 KG APPROX
AT TEGHARI-I, MITHIPUR,

BARASHIMUL
DAYARAMPUR GP SWM

OF OTHER SWMs
1. VILLAGERS USING
DUMPING SITES FOR
BIODEGRADABLE WASTE
AT THEIR RESPECTIVE

HHs 2. SWM OF ALL
OTHER 7 GPs ARE YET
NOT FUNCTIONAL,WE

ARE WORKING ON
OPERATIONALISATION

500 KG APPROX
AT AHIRAN GP
SWM

Py 1505 KG
Suti - 1 23800 KG
Suti - II 4015.15 KG

OF OTHER SWMs
. VILLAGERS USING
DUMPING SITES FOR
BIODEGRADABLE
WASTEAT THEIR
RESPECTIVE HHs
2.SWM OF ALL OTHER 5 |
GPs (EXCEPT AHIRAN
JARE YET NOT
FUNCTIONAL,WE ARE
WORKING ON
OPERATIONALISATION
OF OTHER SWMs

Not estimated

BIODEGRADABLE WASTE

2.SWM OF ALL GPs ARE
YET TO FUNCTIONAL,WE

1.FEEDING CATTLE &
ALSO VILLAGERS USING

FOR BIODEGRADABLE
FERTILIZER AT THEIR
RESPECTIVE HHs

ARE COMPLETED
CONSTRUCTION &
WORKING ON
OPERATIONALISATION

OF OTHER SWMs

~F -



34418

Samserganj

21996.4 KG

Not estimated

1.FEEDING CATTLE &
ALSO VILLAGERS USING
BIODEGRADABLE WASTE
FOR BIODEGRADABLE
FERTILIZER AT THEIR
RESPECTIVE HHs
2.SWM OF ALL GPs ARE
YET TO FUNCTIONAL,WE
ARE COMPLETED
CONSTRUCTION &
WORKING ON
OPERATIONALISATION
OF OTHER SWMs

Sagardighi

5817.24 KG

Not estimated

5817.24 KG

Farakka

48200 KG

350 KG APPROX
AT IMAMNAGAR GP SWM

1. VILLAGERS USING
DUMPING SITES FOR
BIODEGRADABLE WASTE
AT THEIR RESPECTIVE
HHs
2.SWM OF ALL OTHER 5
GPs (EXCEPT AHIRAN
JARE YET NOT
FUNCTIONAL,WE ARE
WORKING ON
OPERATIONALISATION
OF OTHER SWMs

Panchayat Solid Waste Disposal

Legacy waste and

The manner of utilization of the

Current
status of

Sl. Name of . treated waste as well as rejects dumping of
the time bound plan 2 o :
No | the Block ¢ arising out of remediation of legacy solid waste
o treat legacy waste :
waste with reference
of location
Legacy waste
Legacy Waste already
1,80,000 MT (e- existed and
B 2o :
1 erlfnp" Tender published by Not fixed daily fresh
SUDA) under waste are also
process dumped at
the site,




Dumping
Ground
situated at
Ward No. 04
Swami
Akshyananda
Sarani,
Berhampore,
Murshidabad.

The local
people using
dumping of

Beldanga - Not fixed time Not make plan for the same solid waste
I near by house
digging
earthen
chamber.
o e
Beldanga - P , Treated waste is used as organic dumping of
as the Solid Waste : -
I ; manure for agriculture solid waste at
Management units .
: this Block
are operational.
Legacy waste will be 1. By using Plastic Waste 1. Villagers
Msd — disposed of as soon Management unit. dump the
Tt as the Solid Waste 2.By selling plastic waste. waste at |
ganj Management units 3.Composting of household
are operational. biodegradable waste. level, i
Collection not |
Bhagawan SWM unit will be Vermi composed will be prepared yet started
gola — | functioning from waste from house to |
house
Currently
dumping of
01 No. Centralized \szste ({122?_
SWM unit & 2 Nos. bk v’
Decentralized SWM 9 y! e cone
. in the
units already ailabl
constructed and 01 o
SWM unit expected . fa:llow land
t At present Bio-Degradable wastes are | within G.P.
o be constructed 2
s treated in in the way of cattle feed area.
shortly within 56 : .
villages of 4 Nos and Residuals are used for making However, to
Lalgola ) compost at Household Level and for | sort out this

Ganga Bordering
GPs. And all these
unit will be
functionalised and

Non Bio-Degradable waste collection,
distribution of waste bins is under
process.

issue
distribution of
waste Bins at

Bio-Degradable & the H.H. Level
Non-Bio-Degradable to be done
waste treatment will after
be started very soon operationaliza

in the SWM Units. tion of SWM

Project
(Centralised
&

- 9-
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Decentralised)
which is in
under process
now.

LEGACY WASTE
WILL BE DISPOSED
Raghunat OF, WE ARE

hganj - 1 WORKING ON
OPERATIONALISATI
ON OF SWMs

1. BY PWM UNIT TREATMENT VILLAGERS
2.BY SELLING OF PLASTIC ARE
BOTTLES,PLOYTHENES DUMPING
3.COMPOSTING OF PITS AT
BIODEGRADABLE WASTE RESPECTIVE
HH

1. THREE
GRAM
PANCHAYATS
VIZ-
TEGHARI-I,
MITHIPUR,
BARASHIMUL
DAYARAMPU
R ARE VERY
CLOSE TO
MAKE THE
SWM
(SEGREGATI
ON SHED)

1. BY PWM UNIT TREATMENT UNIT
2. BY SELLING OF PLASTIC OPERATIONA
BOTTLES, PLOYTHENES L WHEN
3. COMPOSTING OF SENSITIZATI
BIODEGRADABLE WASTE ON
PROGRAMME
THROUGH
PARA
BAITHAK IS
COMPLETED.
2. 105 NOS
PLASTIC
BOOTH WILL
BE
CONSTRUCT
ED
THROUGHOU
T THE
BLOCK

LEGACY WASTE
WILL BE DISPOSED
Raghunat OF, WE ARE
hganj - II WORKING ON
OPERATIONALISATI

ON OF SWMs

LEGACY WASTE BY PWM UNIT DUMPED AT
WILL BE TREATMENT AHIRAN
DISPOSED OF, WE 2.BY SELLING OF SWwM
ARE PLASTIC AFTER
WORKING ON BOTTLES,PLOYTHENES TRANSPORTI
OPERATIONALISATI 3.COMPOSTING OF NG BY E

Suti - 1

- 10 -
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~
ON BIODEGRADABLE CARTS
OF SWM WASTE 2.VILLAGERS
HAVE
DUMPING
PITS AT
RESPECTIVE
HH
1. DUMPED
AT AHIRAN
SWM AFTER
LEQACK WasTh 1. BY PWM UNIT TREATMENT TRARSFORTI
WILL BE DISPOSED NG BY E
2.BY SELLING OF PLASTIC
' OF, WE ARE CARTS
10 Suti - 11 BOTTLES,PLOYTHENES
WORKING ON 2.VILLAGERS
3.COMPOSTING OF
OPERATIONALISATI BIODEGRADABLE WASTE HAVE
ON OF SWMs DUMPING
PITS AT
RESPECTIVE
HH
1. DUMPED
AT AHIRAN
SWM AFTER
e i 1. BY PWM UNIT TREATMENT | 'RANSPORTI
WILL BE DISPOSED NG BYE
2.BY SELLING OF PLASTIC
. OF, WE ARE CARTS
11 | Samserganj BOTTLES,PLOYTHENES
WORKING ON 2.VILLAGERS
3.COMPOSTING OF
OPERATIONALISATI BIODEGRADABLE WASTE HAVE
ON OF SWMs DUMPING
PITS AT
RESPECTIVE
HH
Plan to treat legacy waste 1. Making
vermi compost fertilizer . 2. solid waste
12 | Sagardighi | 5817.24 ; 6 months Supplying shreded plastic waste to | stored in each
plastic factories. 3. Supplied for HH area
incineration.
1. DUMPED
AT AHIRAN
SWM AFTER
Eaac] wWhll 1. BY PWM UNIT TREATMENT | [RANSPORTI
WILL BE DISPOSED NGBYE
OF. WE ARE 2.BY SELLING OF PLASTIC CARTS
13 | Farakka : BOTTLES,PLOYTHENES
WORKING ON 2 VILLAGERS
3.COMPOSTING OF
OPERATIONALISATI BIODEGRADABLE WASTE HAVE
ON OF SWMs DUMPING
PITS AT
RESPECTIVE
HH

Annexure-R- 1A collectively

.—“ -
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Construction and Demolition waste

Sl.
No

Name of the
Block

Total per day generation of C
& D waste within the District

The detail of plant established for
the treatment of C & D waste
including the existing capacity
and capacity utilization

Berhampore

30 TON/Day in Berhapore
Municipal area. (Appx.)

No such plant is exists at present.

Beldanga - I

Not estimated

Not estimated

Msd - Jiaganj

This block is rural in nature,
commercial construction
generating ¢ & d waste is not
reported

NO SUCH PLANT IS IN ACTION NOW

Raghunathganj
-1

This area is rural in nature,
and very few commercial
construction generating

construction and demolition

(C&D) waste is reported, which
is managed by landfilling.

NO SUCH PLANT IS IN ACTION NOW

Raghunathganj
-1I

THIS BLOCK IS RURAL IN
NATURE, NO COMMERCIAL
CONSTRUCTION
GENERATING C&D WASTE IS
NOT REPORTED

NO SUCH PLANT IS IN ACTION NOW

Suti - I

THIS BLOCK IS RURAL IN
NATURE,NO
COMMERCIALCONSTRUCTION
GENERATING C&D WASTE IS
REPORTED

No such plant is in action now

Suti - II

THIS AREA IS RURAL IN
NATURE, AND VERY FEW
COMMERCIAL
CONSTRUCTION
GENERATING
CONSTRUCTION AND
DEMOLITION (C&D) WASTE IS
REPORTED, WHICH IS
MANAGED BY LANDFILLING.

NO SUCH PLANT IS IN ACTION NOW

Samserganj

This area is rural in nature,
and very few commercial
construction generating

construction and demolition

(C&D) waste is reported, which
is managed by landfilling.

NO SUCH PLANT IS IN ACTION NOW

Sagardighi

5817.24 KG

Not estimated

10

Farakka

THIS BLOCK IS RURAL IN
NATURE,
COMMERCIALCONSTRUCTION
GENERATING C&D WASTE IS

NOT REPORTED -7 b

NO SUCH PLANT IS IN ACTION NOW

—_

AN
o
/ ;..,\_-I‘r A,

~p

Annexure-R-1A collectively

= i
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Report of SUDA on Construction and Demolition waste forwarded by UDMA is, mentioned
below.

The detail of plant
Total per day established for the
generation of C & | treatment of C & D
Sol pistrier | (N0 D' Waste within the | Waste including | RETATKS,
= ang District the existing y
(TPD) capacity and
capacity utilization
1 | Murshidabad | Berhampore 7.9 0
2 | Murshidabad Dhulian 4.36 0
3 | Murshidabad Jangipur 4.25 0
4 | Murshidabad | Ji8gany- 1.75
Azimganj 0
5 | Murshidabad | Murshidabad 25 0

Annexure-R-2 collectively

Report on Fresh Waste Processing Status of Ganga Town as per data provided by UDMA

SL District ULB Ward Per day Segregation Per day quantity of
No. total fresh in no of total waste being
waste wards collected in segregated
generation manner
(TPD) (TPD)
1 Murshidabad Berhampore | 28 100 18 77.00
2 Murshidabad Dhulian 21 38.23 o 6.01
3 | Murshidabad | Jangipur 21 48 9 19.90
4 Murshidabad Jiaganj- 17 16.33 17 11.17
Azimganj
5 Murshidabad | Murshidabad | 16 | 30.524 16 22.43
Total 103 | 233.084 64 136.51

Annexure-R-3 collectively

Report on Fresh Waste Processing Status of Ganga Town as per data provided by UDMA

Total waste | Waste Processing
collected processing | gap

and (TPD) (TPD)
transported

(TPD)

Present Status

Dumping
of daily
solid
waste at
location

—1Z2-
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100

100 (1) Tender invited for
engagement of agency for
setting up of fresh waste
processing unit. 1st call
cancelled due to non-
availability @ of  sufficient
number of bidders.

(2) 2nd call to be invited after
Model Code of Conduct in
connection with Parliament
General Election, 2024 ceases
to be in force on 4th June,
2024.

' (3) The processing unit is
expected to commence within
June, 2025,

Existing
dumpsite

38.23

38.23 (1) Tender finalised for
engagement of consultant for
preparation of drawing, design
and estimate for setting up of
fresh waste processing unit.

Conduct in connection with
Parliament General Election,
2024 ceases to be in force on
4th June, 2024, work order to
be issued.

(3) The processing unit is
expected to commence within
March, 2025.

(2) After the Model Code of |

Existing
dumpsite

\
Z

W

N

]

48

48.00 (1) Consultant engaged for
preparation of drawing, design
and estimate for setting up of
fresh waste processing unit.
Expected to be prepared
within May, 2024.

(2) After the Model Code of
| Conduct in connection with
Parliament General Election,
2024 ceases to be in force on
4th June, 2024, AA&FS to be
issued and tender to be
invited by the Municipal
Engineering Directorate
(MED) as the implementing
agency, for engagement of
'agency for construction of
fresh waste processing unit.
(3) The processing unit is
expected to commission
within March, 2025.

Existing
dumpsite

16.33

16.33

(1) Consultant engaged for
 Preparation of the
| comprehensive DPR (drawing,

Existing
dumpsite

— )L’....
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i design & estimate) to set up
(% the fresh waste processing
® unit.
=<l (2) Due to local agitation, the
EAL site is yet to be formally taken
\O over by the ULB. District
\ Administration, Murshidabad
\ - is engaged in resolving the
) issue at the earliest.
(3) The processing unit is
expected to commission
_ within September, 2025.
30.52 2.5 28.024 | (1) Tender finalized for | Existing
engagement of consultant for | dumpsite
; preparation of drawing, design
| and estimate for setting up of
fresh waste processing unit.
(2) After the Model Code of
Conduct in connection with
Parliament General Election,
2024 ceases to be in force on
4th June, 2024, work order to
be issued.
(3) The processing unit is
expected to commence within
March, 2025.
2333.08 2.5 230.584 N
Annexure-R-3 collectively
Industrial effluent discharge
Number of '
ind:: ::: e The The per
discharging discharge day.
thats effluent | generation
effluent | Total daily ihe sndlysis ot
irsated generation manner | from the | industrial
/untreated of such of CETP and solid
Sl treatment ETP te and
N Department in river industrial | WasLaan
o Ganga and waite of the treating | manner of
its within the industrial the its
| tributaries District waste so | industrial | treatment
‘ snd detatis generated waste and
of from disposal
| defaulting each in the
industelal outlet District
units
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Nil
(No such
units under
1 GM, DIC MSME exist NA NA NA NA
near the
Ganga & its
tributaries)

Annexure-R-4

BIO-MEDICAL WASTE

Report of CMOH in connection with
Bio Medical Waste of different HCEs
Total Apr-23 May-23
accumulatio
n of
different Bio
Medical
Waste Yellow | Red | White | Blue | Yellow | Red | White | Blue
Total 13276 | 4846 630 129 | 13016 | 5166 424 100
Total Aug-23 Sep-23
accumulatio
n of
different Bio
Medical
Waste Yellow | Red | White | Blue | Yellow | Red | White | Blue
Total 2521 1215 172 36 5980 2419 292 62
Total Oct-23 Nov-23
accumulatio |
n of
different Bio
Medical
Waste Yellow | Red | White | Blue | Yellow | Red | White | Blue
Total 5905 2204 413 38 5550 1492 323 60

Segregation of Bio Medical Waste is described in different colours.

Yellow Red White Blue

Infectious Waste,

Bandages, Cotton, | Infected Dressing, | Needles and Cut | Gloves, Syringes &
Body parts and POP casts. glasses. Plastic waste.
| Placenta.

Annexure-R-5 collectively
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Water quality of Polluted River stretches of Ganga in Murshidabad during February,2024

(Data received from UDMA)

Priorit | River Stations PH | (Do) [BOD( | Total Fecal | Fecal
y (Unit) | (mg | mg/I) Coliform | Colifor | Strept
/1) (MPN/ |m ococci
100 ml) | (MPN/ | (MNP/
100ml) | 100ml)
IV Ganga Farakka 766 (96 |26 790 230 13
Ganga Farakka 746 9.3 |28 940 330 23
Ganga Khagra 773 9.1 |1.6 1300 460 31
| Ganga Khagra 7.79 [8.0 |2.05 1100 330 33
Ganga Berhampore | 740 |[9.1 [2.9 1300 3500 490
Ganga Berhampore | 7.49 | 7.8 | 2.1 1700 5400 460
Ganga Gorabazar 7.62 |91 ) I 11000 2400 330
Ganga Gorabazar 761 [7.8 |[1.8 7900 2400 230

Annexure-R-6

MINING

There are no cases registered within a year against illegal mining in the bed or flood

plains of River Ganga and its tributaries and details of enforcement of mining policy of
State and “Enforcement and Monitoring Guidelines for Sand Mining” (EMGSM-2020) and
Sustainable Sand Mining Management Guidelines, 2016:

Point X of the Order No- dated 21-02-2024 given by Hon’ble NGT (Principal Branch)
under OA 200/2014,
a) Timeline for achieving the target of 100% treatment of Sewage generated per Day
and phase Manner in which the target will be achieved?

*
”~

¥ N

\)F

v

Dhuliyan Municipality: Since there is no STP in Dhuliyan Municipality then
timeline for achieving the target for 100% treatment of sewage couldn’t be
confirmed.

Jangipur Municipality: N.A.

Murshidabad Municipality: NIL

Jiaganj — Azimganj Municipality: NIL

Berhampore Municipality: No

b) Manner and extent of utilization of funds received from NMCG and utilization
amount credited fenced amount including the steps of which have been taken for
demarcation of flood plain zones of river Ganga?

>

VVVY

Dhuliyan Municipality: Till date no fund received from NMCG and thus the
question of utilization does not arise. It is also stated that there 1s flood plain
zone of river Ganga under Dhuliyan Municipali

Jangipur Municipality: N.A.
Murshidabad Municipality: NIL
Jiaganj - Azimganj Municipality: NIL
Berhampore Municipality: No
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Present status of Solid waste management & Liquid waste management under
SBM (G) programme in rural area of Murshidabad district towards compliance
of the order of Hon’ble National Green Tribunal

Name of the District Murshidabad
No. of Ganga bordering Block 01
No. of Ganga bordering GP 08
Target No. for setting up of Solid 65
waste Management unit
SWM DPR approved 65
SWM Land identified 63
Tender done for setting up of SWM 63
unit
Solid Waste | Work order done for setting up of 62
Management| SWM unit
SWM unit completed 24
SWM unit in under construction 38
stage
Expenditure made till date for 69,21,481
construction of SWM unit (In Rs.)
Tender done for procurement of E- 207
carts
Work order issued for procurement 204
of E-carts
No. of E-cart purchased 164
Expenditure made till date for 1,87,88,038
procurement of E-carts (In Rs.)
No. of Villages in Ganga bordering 469
GPs
DPR prepared for No. of Villages 469
Cost of DPR (In Rs.) 59,74,26,742
Tender done for No. of schemes 7902
Tender Amount (In Rs.) 28,00,79,057
Liquid Waste Work order issued for No. of 5096
Management | Schemes
Work order value (In Rs.) 17,79,73,954
No. of LWM schemes completed 1154
Expenditure made till date for 3,88,00,820
completed LWM schemes (In Rs.)

Annexure-R-7

_..]?
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BERHAMPORE IRRIGATION DIVISION

Regulation of Flood Plain Zone

The details of direct
If the flood plain zone discharge of
has been demarcated pollutants by the
SIL Department and the extent of encroachers by the
No encroachment of the side of the river
flood plain zone in the Ganga and its
District tributaries in the
District
Data not available as
the direct Discharge of
Some of the Char Land pollutants by
(probable Flood Plain encroachers by the
1 Irrigation Zone) along the river side of river Ganga
Bhagirathi are identified | and its tributaries are
is mentioned below. not measured or
maintained by this
department.

Char’ land adjoining bank of river Bhagirathi likely to be inundated during flood season

Sl. Major Name of Name of Approximate | Remarks
No. River/ Gram Blocks quantum of (if any)
Channels | Panchayats vulnerable/
likely to be Char land
inundated likely to be
inundated
during flood
season Area
(in hectare)
1 2 3 = 5
1. Rajarampur | Rajarampur | Lalgola 60 Char
Char land
2. Char Sundarpur | Bhagwangola- 30 Char
Gayeshpur | land
3. Chak Satui Berhampore 50 Char
Kathalia land
9, Satui Char | Satui Berhampore 100 Char
land
5. Chak Rampara-1 | Beldanga-II 100 Char
Chandpur land
—6. Manganpara | Rampara-I Beldanga-II 80 Char
_[ A _, | Char land
)?7@7(-_‘ Annexure-R-8

—19 -
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Action taken against 05 nos CPCB identified drains in Murshidabad District.

Sl | Code Name of Drain District Action
No
1 | Jangipur Drain Murshidabad To be tapped under
8.0 MLD Jangipur
STP
2 R1 Sagar Dhighi WBPDCL | Murshidabad Untapped
water
3 R2 Azimganj] Murshidabad | To be tapped / under
DPR preparation
stage.
- L2 Nashipur Ghosh Murshidabad | To be tapped / under
Para.Ward No-14 DPR preparation
stage.
5 L3 Rattala- Murshidabad To be tapped under
GorabazarBeherampore 3.5 MLD Berhampore
STP
A

Annexure-R-9

' h’i“ g

- WEST BENGAL POLLUTION CONTROL BOARD MALDA REGIONAL OFFICE
The per
day
: Numl?er Of. The generation
industrial unit ;
: p : . discharge of
discharging their Total daily ; :
; effluent industrial
effluent generation of | The manner of : .
analysis from solid
treated /untreated such treatment of
e . . ; . the CETP and | waste and
in river Ganga industrial the industrial
. A ETP manner
and its waste within waste so ; :
: : treating the of its
tributaries and the generated . :
: a industrial treatment
details of District
. waste from and
defaulting each outlet disposal
industrial units 5P
in the
District
None of the Estimated Septic tank for | Copy of last Estimated
industries, which waste municipal effluent waste
are identified as quantity from sewage & treatment quantity
SPIs (seriously 3 SPIs = predominantly three SPIs | from SPI =
Polluting 604646 sedimentation (NTPC 20155 T
Industries) are Ton/Month tank followed Limited, per day
directly by Sagardighi
discharging to the | (* include Fly | biodegradable Thermal Estimated
river Ganga & its | Ash & Bottom treatment for Power waste
tributaries. Ash, which Project, The quantity

~ S0-
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are eventually industrial Bhagirathi from
Industries:- NTPC utilized) wastewater. Co-Operative | Cement
Limited, Milk industry =
Sagardighi Estimated Producers 0117
Thermal Power waste Union ton/day
Project, The quantity from Limited)
Bhagirathi Co- two cement attached. Estimated
Operative Milk units = waste
Producers Union 0.3510 from other
Limited are listed | Ton/month units =
as SPI for 20.5 T per
Murshidabad and Estimated day
two nos cement waste from
industry other units =
(Ultratech 615
Cement Limited, Ton/Month
Ambuja Cement
Pvt. Ltd)
Five SPI & 17
category, 41 rice
mills & 100 other
units are
functioning in the
district.

Total daily generation of such industrial wastewater within the district:

Wastewater from SPI = 5830113 KL per day

Wastewater from rice mills = 1646.45 KL /Day

Wastewater from units other than rice mills & GPIs= 304.5 KLD

Five SPI & 17 Category, 41 rice mills & 100 other units are functioning in the district.

Annexure-R10 collectively

From every angle to comply the Solemn Order (s) in the instant Original Application, I
humbly submit that I have and always had the highest regard to the majesty and dignity
of this Hon’ble National Green Tribunal, Principal Bench, New Delhi, and [ have always
acted in due compliance with the order passed by this Hon’ble National Green Tribunal,
Principal Bench, New Delhi, to the best of my ability and authority.

— 21-
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That in pursuance to the Solemn Order dated 25.09.2023 and 24.11.2023and 21.02.2024,
passed by the Hon’ble National Green Tribunal, Principal Bench, New Delhi, the statement
made in the abovementioned paragraphs are my humble submission before this Hon’ble
National Green Tribunal, Principal Bench, New Delhi, which are true to my knowledge and
best of my belief.

Keyonahs Whs

Prepared in my Office The deponent is known to me
};J{:\J: I f"u"’"-;
Clerk to: Mr.
Advocate Advocate
r6asuf Jslam
Solemnly affirmed before me W-‘[- Kfiaii }‘:..w--a

on this the  day of1 9 APR %2024.

solemniy atiirm batgie me or
(RO aay of.l.g Ap&?‘

the deponent.. Eﬁaé-&} ple
«entifier py............ 444.!:
el

Advocate *

1o, A i
“iD. KHAIRUL ISLAM
Notar public
G—rou-'t. 01 v./2¢! Bengal
) ..'.].I..':Z\:j_‘,‘ ho 272002

arg Mas e
i J..;..'_‘q*l-c—._l-\.‘d

— 22_
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A
-
Before the National Green Tribunal, Principal Bench, New Delhi
Original Application No. 200 of 2014
IA No. 340/2022, MA No. 872/2018
MA No. 875/2014 & MA No. 480/2018
In the matter of:
M. C. Mehta
...Applicant
’\v ¥ RO Versus
/ :f ) ion of India & O
’,..\.'. / o g 97% ) Union of India TS
(- 1.: Y “ | -,
\- | % ...Respondent(s)
'S
.":’_3\
N 5%
- Verification

I, Rajarshi Mitra, son of Sri Manotosh Mitra, aged about 41 years, byfaith-Hindu, by Nationality-
Indian, by occupation-Service, presentlyworking for gain as the District Magistrate and Collector,
Murshidabad, PIN-742101, being the District Magistrate and Collector, Murshidabad, presently
working for gain in Collectorate, Murshidabad, do hereby verify that the statement made in
paragraph no. 1, 2 are true to my knowledge and the statement made in paragraph nos. 3 & 4
are true to the information being derived from record and the statements made in paragraph nos.

S & 6 are my respectful submission before this Hon’ble Tribunal. I sign this Verification this

the. 14 H¥. day of April, 2024. )
i

Verifier

Place;

Date : MI 04

4

3
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 BERHAMPORE, MURSHIDABAD

-~ OFFICE OF
THE BLOCK DEVELOPMENT
OFFICER

Menano.: 1349 /g, Bt - Date 09/04/2024

Tou
The District Magistrate,
&

Chairperson Distr -t Ganga Committee
Murshidabud

Suls: - Submissior of information for the purpose of complying with the directions given
by Hon'ble NGT.

Sy,
In reference o the subject noted above, | am to submit the report o virected by vou
mn both signed har copy & excel copy for favour of your kind information

\
!

Enclo; As stated.

S
Block Devel oo nt Officer
Berhampore  Murshidabad

-2~
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Sewage Annecure-A _
— v - . .|H.I - I.ﬁ .— I#_
The nomber of sewage : Details of Hotels, i ol
. of Quantity of | treatment plant existiag gigr-ﬁa“ﬁq{ﬂh galg Hl__i. r.._-.__ _
Bloct Soraie sewage treated | and their capacity and  ireated sewage from % FEup. o and wperating without proper istricts! ERINO
“ike PRI W Wth per day, capacity utilization and | each STP particularly i oS consent and discharging Sl cotitarme
city | towh Within | citynown wise |mode of disposal in each|  for fecal coliform creuinant untreated  efflacnt and the o s
city/inwn, ! T action taken against them.
| Nl tis Block | | S 10 will be mken up | o such data avasable o i s Blogk hove no - {
_ Berhampore hass 0o sc Nil Nif under SBM(U) point of time aad no action | infrasiructare © check
—!_ ~ ngg_”“nl v n taken ageinst the defaulters quality of river water
Block Development Office
Berbampere, Murshidasad
Fatd
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b e : Municipal / Pa W "
F B ncha wuﬂ@a—& aste ng_ ! Annexure-B
| | ...
h Per day generation Quantity of sofid | - Legacy waste | The manner of utilization
e ot of Solid waste jn | "VSte treated per Thegapin | andthe time | of the treated wasteas = = UTTeDt status of
No Block each city/town .._..? in each treatment of solid | bound plan to ' well as rejects arising out dumping of solid
| | within the District | CU0/10wn of the waste | treatlegacy  of remediation of legacy | 1€ With reference
w Dastrict waste Siasts af lecation
RPN RS SRSTANS AL 1 A | i
] i
nowmeo | | |
, v waste i !
mﬁaﬂwﬁgn ot | will be dispased 1) By PWM unit treatment |
! nit of Sawu boncwng | 2) BY sealing of plastic
I | Berhampore 91.364 TPD i Chowrigachia GP | O When SWAM ithi
3 Nil it s units become | bottle. polithine ete. | Dump at different
ik = fully functional | 1) Composting Bio- | places
nd.n._.._”uln ..anhu ot e ol offthis Degradable waste st House |
w - | g —_
m _“4 _.\..‘MHMMHU | yoar ___ hold level
% | |
ian | |
Block Development Officer
Berhampore, Murshidabad
Paleh

.-"g‘r"
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Construction and Demolition waste Annexure-C
4 Tt-)tal per da_y_h : The detail of plant ;x;;hw for the
Nt | S et a4 i
District utilization
Berhampore 25 TON No such plant w th:s Block
—

Block Development Office:
Berhampore, Murshidabac
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L pnstraction and Demolition waslc sanexure-A
i I he detatl of placat estabifished for the uuﬂmtE
: {utal per das gencration sl & D waste : =t
(S N Name of e Block of € & BV waste aeluding the evsniog capecity
i i w it the Postreci i
| and capanity ptilzaten i
= 4 i _.._.__....‘.,___.__...—-.1

e

W

Hisck Develupment Officer
Beldanga- | . Murchidabad

s
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1 q

SL Mo

e

Department

Irrgaton

Regulation of Fload Plamn Zone

| 1 the Nood plain sone bas been demarcated and the outent
ol encrogchment of the food plain rone o the Disteict

!

|

|
R

\oanexure-E

e details of direct discharge of pollutants byt
encroachers by thi side of the river Ganga and s
trbutaries 0 the District

Bilock Des elopment Officor
Beldanga- 1 Maurshidabad
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Regd. No-97/2002
Expiry Date-27/08127
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e e e L il NN S LG LT e

m_ Details of Hotels, Dharamshals and Ashvam operating without proper consent and __ ,

_ discharging untreated effluent and the action taken against them ! I
e et e R —— IR il MR
_Ip No | Departmeni , Bretails of Hotel | Detaits of Dharamshala _* Details of Achram

Block Des clopment Officer
Boldanga- | Marshidatiad
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Mining

I e trment

e i

Anpexure-(,

Namber of gases regitered within a your against illegal msing in the bed or

oo il
I
Mining

v al viver Conga ansd i o thautures wnd detads of nlorcemicnt of

prolicy of State and “1 nlorcoment & Moaltoring Cuidelings for Sand

b MIGSM- 20200 and Sstumabile Sand Mining
Milo

Wi

Hlock 13e ¢ lugament Offiger
Beldanga | Murshidabad

Miunmprement Gaideline

B



34446 R-1A

0FF|CE Be}danga_-ll Development Block
OF THE BLOCK e o W

DEVELOPMENT OFFICER e PIN: 742163, West Bengal

Phone: (03482) 242240
Email: bdobeldanuatwoﬂ@amail.com

Memo No. 1630,/Bel - 11 Date: 09/04/2024
To
The District Magistrate
Murshidabad

Subject: Submission of re rt of NGT
Ref. No: 644(14) Dt. 05/04/2024
Sir,
In connection with the above I am enclosing herewith the report
regarding NGT as per prescribed proforma.
This is being sent for favour of your kind perusal.,

Thanking you
Yours faithfully
Block Devdgpm Officer
Beldanga - 11 Development Block
Saktipur, Murshidabad
Memo No. 16301/ lVBel - 1 Date: 09/04/2024

Copy forwarded for information to
1) The District Panchayat & Rural Development Officer, Murshidabad

7

-5 Block Development Officer
| Beldanga — II Development Block
; Saktipur, Murshidabad

Ma. Khainn ls!am
) {Berhampore Sub-Divisien
% Regd. No.-97/2002

Expiry Date-27/08/27
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J 2444 9
[ by gy gl
Construction and Demolition waste Annexure-C
& I TR . The detail of plant established for the
Sl No Name of the Block pe Ve e w treatment of C & D waste including the
within the District o 2 . R
existing capacity and capacity utilization
2 |Beldanga - 11 NIL

NIL

Loy I = : __Lf = 2 L_‘}
Block Developmente(c)}ﬁcer

Beldanga-I1:: Murshidabad
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R-IA

The sumber of srwoge
=24 it capainy and
apRainy piilinsdion and
wmade of Smpersl in vact
ity

Quanvry of duckarged
treated srmage from esch
STP particnlarty for focal

rafiferm

wewage bs rach city [ tomp

Tz

Waler quitity in river and
i dributzries in abutning
d et termanf

Time bound pias ls meet
the gap. i ey, e
fearraben snd irtatminl
of srwage.

PETP will be taken up usder
RA SR phoae 11
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Menicipai /P Salid Wante _Assowred
Quantity of sedid
The manner of wtilication ef]
day generation of Selid| waste tresied per Legacy warte snd the fime
SL 1 ame of the Block L:-u-ﬁw e | The g esaiment ot | S8 I ety the trested waste 3 well &4 | Current status of demping of selid
Np wiihla the Distrird cityfiows of the salid waste rejects arising vt of waite with reference of location
Distriet remediation of legacy weste
L. Viltagers foed their
iodegradsbie wase b ticit
Wil (o Solid ”“;2""“"" Legaey wastewill be | 1. By wsing Plastio Wase
Wasie Miragement ‘.‘""u".". g dispemed of a8 so0n a8 the Management unit.
Murthidabad- Jisgen) TR KOG wnit has bosn welit Solld Waste Managemea! zm;n!.phlhm I.MM&M
unhiy are operstional. Composting ol household 8
2. Solid Wastie Mamgement
1l date) it of a1 GP's aee yet 1o indegradabie wasiz
functional.
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“~  Construction and Demolition waste Annexure-C

The detail of plant established for the
Sl | Name of | Total per day generation of C & D trentment of C & D waste Susiniinc e

No |the Block waste within the District existing capacity and capacity utilization

Murshida This block is rural in nature,
lbad- commercial construction generating No such plant is in action now
Jiaganj c&d waste is not reported :

10

e

Block Development Officer
Murshidabad-Jiaganj Block

/\hi"
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*m. h q l:?>

Date: 08/04 /2024

To
The District Magistrare

Chairperson District Ganga Committee
Murshidabad.

Sub: Submission of information for the purpose of complying the direction going by Hon’ble NGT.
RefMemo: 644(11)/En/ P&RD/MSD, Dated 05/04/2024
Respected Sir,

In reference to above, sending herewith the required report or per giving report.

This is to your kind information

Thanking you

Enclo: - As siated. Yours faithfully

k\ v C‘;% ;i !uk?\l

{/ Block Development 6

mww-mmmmw
Bhagwangola :: Murshidabad
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Sewage Annexure-A
The number of

“a@ Details of Hotels. | Water quality
treatment plant | Quantity of Vi bistsind _u?n:_.iﬁ_nﬂx_ in river Jﬂu.:u
Per day generation Quantity of existing and  [discharge treated| plan © meet u%. m operating | tributaries in

S No Name of the | of sewage in each sewage treated their capacity sewage from | the gap. If any without proper abotting

: Block city / town within the per day. and capacity each STP in generation | .. aﬁi and n?c.r.u. /
District City/town wise | utilization and | particularly for fand tratment of discharging untreated n,n.fa in terms

mode of fecal coliform sewage. effiluent and the of fecal

disposal in each action taken against caliform
city/ town them, (MPN/ 100ml)

1 | Bhagwangola-| 30100 Ltr 7700 Utr 8 Nos 2580 it- N/A N/A

e



Municipal/Panchayat Solid Waste disposal - Annexure-B

R-IA

34455

F

The Manner of . m\u
Per day generation of of solid waste, ta i i e utilization of the Current status of ¥ <

S | Nameof | Seolid waste in each treated per dav. In | The gap in treatment zm. “.\__ " {plan to | Teated waste as well dumping of solid
No | the Block | city /town within the | each city/ town of the of solid waste .n:._ .,u o as rejects arising oul of [waste with reference of »

District District PR L ihsiien of legecy location
waste
: ; : COTeTtion not yer |
?..w,w”.&o 1362 KG Nil 1362 KG mﬁz_.”.ﬁa‘._s__ - . ﬁo__awaonaswhms started from hause to
u ng prepared ,
0y

. L - [ LR
v&:ﬁﬁ.u_ Development Bk, Msg
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Constraction and Demolition waste

Annexure-C

Total per day generation of C & D wate within

The detail of plant established for the treatment of

Sl No Name of the Block the District C&D waste Eﬁ—:..m c.x. wnga capacity and
capacity utilization
N/A N/A N/A

o

o B

o ey TN
.‘._.%._m. __L.w-ﬂ_ﬂ,.uﬂ.‘m..um
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Industrial effluent discharge

Annexure-D
Number of industrial unit : The discharge efilluent
i b discharging their effluent 4&.“_%%?.. M”z!ﬂ*ﬁ analysis from the CETP | The per day generation of industrial
No . treated/ untreated in river Ganga mSa..__e.. 4 i iactustrind so | 2nd ETP treating the solid waste and manner of its
and its tributaries and details of 35...:.%5_:_“ : : ; industrial waste from  [treatment and disposal in the District
defaulting mdustrial units each outlet
N/A N/A N/A N/A N/A N/A
(o sBo

velghmen ( e
Tearoia- Devsiopment Bk e
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Regulation of Flood Plian Zone

Annexure-E

If the flood plian zone has been demarcated and the extent of

The details of direct discharge s of direct
discharge of pollutants by the encroachers by

b o ; encroachment of the flood plain zone in the District the side of the river Ganga and its tributaries in
the District
N/A N/A N/A

(v o8
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Bio medical Waste

Th Annexure-F
Department ¢ per day total gencration of bio
medical waste in the District The number of its treatment and disposal
N/A N/A

N/A

(o oS
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__..._.:m:_m.

Annexure-G

St NO

Department

Nummber of cases registerd within a year against illegal mining in the bed or flood plams of river Ganga
and its tributaries and details of enforcement of mining policy of State and "Enforcement & Monitoring
Guidelines for SaND Mining “(FMGSM-2020)and Sustainable Sand Mining Management Guidelines 2016

N/A

N/A

(o

....n.c.ﬁom.,ﬂ.hx._f . A

- i
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Details of Hotels, Dharamshala and Ashram operating without proper
consent and discharging untreated effluent and theaction taken against

Annexure-G
them
Sl No | Department | Details of Hotels Details of Dharamshala Details of Ashram
N/A N/A N/A N/A
W
g, Dpespnant B
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LALGOLA
OFFICE OF THE DIST: - MURSHIDABAD
BLOCK DEVELOPMENT EWNTRENS o
Mail: bdolalgola@gmail.com
OFFICER Ph. No. & Fax: 03483-274232
Memo No.- 1294 /‘gh Date- 07.04, ,2029
To
The District Magistrate/ Chairperson
District Ganga Committee
Murshidabad.

Sub:- Submission of information for the purpose of complying with the directions given by Hon’ble
NGT in Original Application No. 200/2014/PB (M.C. Mehta-Vs- Union of India & Ors)-reg.
Ref. No.- Your Office Memo No. 644(1)/En/P&RD/MSD, dated 05.04.2024.

Sir,

Enclosed please find herewith the above mentioned report of Four (04) nos. GAP Gram Panchayat

under Lalgola Development Block regarding treatment of Sewage generated (Annexure-A) and

Panchayat level Solid Waste disposal (Annexure-B) in-connection with Grey Water Management and
Solid Waste Management.

This is for your kind perusal and taking necessary action.

Enclo:- As stated. W<

Lalgola, Murshidabad.

§2
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Memo No.. 1031 / En Liate: 05.04 2024
To

The District Magistrate

Chairperson. District Ganga Comminee

Murshidabag

Sub! Submission of information for the purpese of complying the direction going by the Hon'ble NGT
Ref. Memo No. 6441 1 VENPERDMSD, dated - 05.04.2024

Respected sir,

In reference 1o the sbove. | am sending herewith the required report as per prescribed format,

s 18 for yvour kind informeation and perusal. .
4 L\
Hanking you, N y
Enclosure: As stated.
Block ment Officer
Raghunathgani-| Developmen Block
-
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GOVT. OF WEST BENGAL
OFFICE OF THE BLOCK DEVELOPMENT OFFICER
SUTI-| DEVELOPMENT BLOCK
Vill. & P.O, - Ahiran Dist — Murshidabad
Pin No. - 742223, West Bengal
Phone No: 03483-230226
E-mail ID: bdosuti1@gmail.com
Memo No.- 1283 /[ )buly-t]2014 Date:- 6% Juls] 2024
To
The District Magistrate
&
Chairperson,District Ganga Committee
Murshidabad

Sub:- Submission of information for the purpose of complying with the directions given by
Hon'ble NGT in Original Applicalion No. 200/2014 PB (M.C. Mehla - Vs- Union of
India & Ors)

Ref:- Your Office Memo No 644(14)/En/P&RD/MSD dt 5.4.24
Sir,

With reference to the subject cited above the undersigned is furnishing information in
prescribed proformas for your kind perusal and taking necessary action.

Enclo: Three Proformas

1) Sewage
2) Solid Waste Disposal
3) Demolition Waste

With regards,

Yours faithfully,

N) :%1."] ?ﬁ
Block Development Officer
Bfmk%lggl?;?; e?liot%‘lcer
Suti-I Development Block
Ahiran, Murshidabad
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Construction and Demolition waste

3

4476

Annexure-C

- R-A

{ SI. | Name of | Total per day generation of C & D T doiull of phowns establi‘s - ﬁ." e
| e e treatment of C & D waste including the |
- No |[the Block waste within the District . ; F Ses e
existing capacity and capacity utilization
THIS BLOCK IS RURAL IN

NATURENO

' 22 |Suti-1 COMMERCIALCONSTRUCTION NO SUCH PLANT IS IN ACTION NOW
GENERATING C&D WASTE IS

REPORTED

& et
i '\‘]I\'ﬂ
?‘.—‘\ o OV ofﬁ“r
Plock D;”""’m,w Block
1
su:e:\iran. Mucshidabad
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OFFICE OF THE Dafiiet, Musshidsbad -
BLOCK DEVELOPMENT OFFICER Phone: 03485-262890 o<y

SUTI-Il DEVELOPMENT BLOCK

Email: suti2bdo@gmail com ==

Memo No- f,j ’:{!&L

Date: 08.04.2024
8105
LNETS
LW o
To PERCU
The District Magistrate
Chairperson Districy Ganga Committee,
Murshidabad

Sub:  Submission of intormation for the purpose of complying the
direction going by Hon'ble NGT,
Ref:  Memo No 644(11)/En/P&RD/MSD, Dated. 05.04.2024.

Respected Si

In reference to the above sending herewith the required report or per giving report

This is for vour kind perusal and necessary ir

HUrmation

Thanking you

Enclo: As stated

Yours® faithfully,

Block Deveiupmenl' Officer
Suti-ll Development Block
Dafahat, Murshidabad

.-—-gge
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Construction and Demolition waste Annexure-C

The detail of plant established for the
treatment of C & D waste including the
existing capacity and capacity utilization

Name of | Total per day generation of C & D
the Block waste within the District

This area is rural in nature, and very
few commercial construction
Suti- 1l |generating construction and demolition| NO SUCH PLANT IS IN ACTION NOW
(C&D) waste is reported, which is
managed by landfilling.

Sk
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Me

mo No. l@&’ /SB.

Date. 09/04 /2024.

To

The District Magistrate
Chairperson District Ganga Committee
Murshidabad

Sub: Submission of information for the purpose of complying the direction going by Hon’ble NGT.
Ref Memo0:644(11)/En/ P&RD/MSD,Dated 05/04/2024

Respected Sir,

In reference to above, sending herewith the required report.

This is to your kind information.

Thanking you.

Yours faithfully,
Enclo:- As stated.

Block mwh?:m&mmr

Sagardighi, Murshidabad
e

=8



Sewage
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The number of ) Details of Hotels. [ Wate
Per day Quantity of | Sewage treatment |  Quantity of | Time bound plan Dharmshala and |  riw
o N f the Block |Name of the Gram SERenof sewage treated | Plant existing and ﬁﬁn&m..ﬂm o ooy 83P- If| ashram operating [ trib
SINo ame of the Bloc Panchayat sewage in m.mn_._ per day. their capacity and | Sewage from each | any in generation without proper |abottir
city/ town within City/ Sy wise capacity STP ﬁm_.zn:."m_._w and tratment of consentand | towns
the District utilization and | for fecal coliform sewage. discharging feca
N Monigram Gram No m:.nx data Nil Nil NA NA Nil No
Panchayat available a
No such data ! No:
Balia Gram o Nil Nil NA NA Nil %
2 Panchayat
Sagardighi  |yabilpur Gram i Nil Nil NA NA Nil e
3 Panchayat available &
Patkeldanga Gram | NOsuch data Nil Nil NA NA Nil e
4 Panchayat available a
; No such data ; C No:
QOUm—i#wznmﬂmm ———— Nil Nil NA NA Nil ey
5 Gram Panchayat

S
Block Devel entO

Sagardighi Devel

?wmaﬁz,gcawam

opmer
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——s b ST -—
Municipal / Panchayat Solid Waste disposal Annexure-B
“The Manner of utilization
Name of the Gram ﬁﬁ”ﬂﬂ“ﬂg éﬁiﬂﬂ”ﬂ”ﬁ The gap in treatment Legacy wasteand the | of the treated waste as nca_gﬁinzgﬂéi
SINo  [Name of the Block ; ; i time bound plan to treat | well as rejects arising out | solid waste with reference of
Panchayat city /town within the city/ town of the of solid waste of odiation of tocal]
District District et of gy ks
waste
Plan to treat legacy waste 1.
Making vermi compaost
. ] fertilizer . 2. Supplying solid waste stored in each HH
1 Manigram Gram Panchayat 380.99 KG Nil 380.99 KG 380.99 KG ; 6 months sheaded flesticwaste to .
plastic factories, 3. Supplied
for incineration,
Plan to treat legacy waste 1.
Making vermi compost
2 Nil fertilizer . 2. Supplying solid waste stored in each HH
shreded plastic waste to area
plastic factories. 3. Supplied
Balla Gram Panchayat 4782 KG 4782 KG 4782 XG ; 6 months for ncinetavion.
Plan to treat legacy waste 1,
6 Making vermi compost
o0 § Sagardighi - fertilizer . 2. Supplying | solid waste stored in each HH
shreded plastic waste to area
< plastic factories. 3. Supplied
4 for incineration.
3 Kabilpur Gram Panchayat 223.7KG 223.7KG 223.7KG ; 6 months
Plan to treat legacy waste 1.
Making vermi compaost
4 il fertilizer . 2. Supplying solid waste stored in each HH
shreded plastic waste to area
Patkeldanga Gram plastic factories. 3. Supplied
Panchayat 184.15 KG 184.15 KG 184.15 KG ; 6 months for incineration.
Plan to treat legacy waste 1.
Making vermi compost
5 Nil fertilizer . 2. Supplying solid waste stored in each HH
shreded plastic waste to area
Gobardhandanga Gram plastic factories. 3. Supplied
Panchayat 246.4 KG 246.4 KG ; 6 months for incineration.
5817.24 KG
oo AR
Sagardighl Development Block
ﬁ %ggg

e P &2



Constraction and Demolition waste Annexure-C
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34487

SIN Y Name of the Gram | Total per day generation of C & D g _m.nn RJEE—_& mm_.. m_._m a.mmn:wm:”
o Name of the Block P bk e of C&D waste including the existing capacity
anchayat wate within the District ; R
and capacity utilization
Monigram Gram
1 Panchayat 380.99KG NA
2 Balia Gram Panchayat 4782 KG NA
3 Sagardighi Kabilpur Gram NA
Panchayat 223.7 KG
4 Patkeldanga Gram NA
Panchayat 184.15 KG
5 Gobardhandanga Gram -
Panchayat 246.4 KG
5817.24 KG

acs ac.
Block cmcm_ov.:m.r Qﬁ_)nmq
Sagardighi Development Block

@mmmmawmz.gcaramgn
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Industrial effluent discharge

W b

Annexure-D

Zsa._vw;:_ﬁgi—s:w&anr-qm?w The discharge efilluent analysis th i
I No Dopaitinen) their effluent treated/ untreated in river Total daily generation of such The Manner of treatment of the from the CETP and ETP treating ._._.nh””aﬂui :E:”_,ﬂo:.u ;
¥ Ganga and its tributaries and details of | industrial waste within the District industrial waste so generated the industrial waste from each treatment and disposal in the District

defaulting industrial units outlet e

9810 MT Fly ash per day , Disposal

manner of Fly Ash : 1. Supplied to
Local or industrial vendors for Fly ash
brick making factories. 2. Supplied to

1 Sagardighi PDCL 1

600 Kilo Litres / Day

1no STP, 1 no CPl and 1 no ETP

300 Kilo Litres / Day {from 2 nos
ETP and 1 no STP)

Local or industrial vendors for

Cement making factories 3. Supplied

1o Local or industrial vendors as a

filling materials, 4 Storage in PDCL
ashpond.

\wm
Block Develdf Officer
Sagardighi Development Block

%mu;aqg.!ta:g
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Regulation of Flood Plian Zone

\

%0

e
Annexure-E 4

If the flood plian zone has been demarcated and the extent of

The details of direct discharge s of direct

discharge of pollutants by the encroachers t
e UR encroachment of the flood plain zone in the District the side of the river Ganga and its tributaries
the District
1 NA NA

NA

s
Block Development Officer

Sagardighi Development Block
@vmmmmaﬁgg:azamcmn
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Bio medical Waste Annexure-F
The per day total generation of bio s dias
Department I e s The number of its treatment and disposal
NA NA NA
w\\'\"\
Block Development Dfficer

Sagardighi Development Block
Sagardighi,Murshidabad

@

—~7%<
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Mininig

Annexure-G
Nummber of cases registerd within a year against illegal mining in the bed or flood plains of river Ganga
SINO Department and its tributaries and details of enforcement of mining policy of State and "Enforcement & Monitoring
Guidelines for SaND Mining "(EMGSM-2020)and Sustainable Sand Mining Management Guidelines 2016
1 NA NA

Block gﬁfﬁL&ﬂSa

Sagardighi Development Block
%mmﬂmaﬁg.g:qu:.nmamq
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Details of Hotels, Dharamshala and Ashram operating without proper
consent and discharging untreated effluent and theaction taken against

them

Annexure-G

Sl No

Department

Details of Hotels

Details of Dharamshala

Details of Ashram

1

NA

NA

NA

ocoeven A

Sagardighi Development Block
%Hnm..&n:..gca:_&vun

~ 8L
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The District Magiumt-_-
&

The Chairpersan Bistrict Ganga

: h’!w‘-,nv_‘:dhml

Lemmittee, Murshidabad

Sub: Submission of Mormation for the
Eiven by Hen'ble NG T
uman of Inda & Other

purpose of complying with the

directions
D Original Application No WO/Z014/PR 10 ¢

C Mehry
Ref: Your Office Memo No- 644.»"1.1'P&-RD.‘Msd

Date- 05 04 2024
S

I am sending harewith the
omplying with the direction

réport regarding mformasi f
MO Moty

oen tar the

Uiglina ADDHCIhON No

siven by Hon'ble NGT i
V& =Umon of |ndia % Others)

Purpdse of
17 3 i‘-_-.

feRarding as gsi o dtoresad My mo

This is for favour of Your kingd information please

Tours faithfully,

A i
Block 1 :

B4 8 d
Memo No - 795/1¢1y/En  Dote'"69.04 2022
Copy forwardeg for information 1.
1

The istrict Panchayvar & R

ural Development Officer Murshadabnd

Black Delelogpibht bt
farafgha,M ]

S LABVE .{"3.-.-"--”5{ =
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~ i < L
! ' Annexure-( -
: | M S =ateiioe il
z | @
F | i | - i 5 el s 1 > ¥ o
i""( Sk | Name of | Total per day generation of C & D Theduinit of !)L““ A h,,r e
| No [the Blsck]  wastewithin the Distrier | "TRMEMT A D waste including the |
5 | | existing capacity and capacity ulilization
== 0 SOt R S T it 1 G e e o _._
? |
| THIS BLOCK IS RURAL IN |
{
: NATHR. B ;
26 Farakka COMMERCIALCONS TRUCTHON ' NOSUCH PLANT IS IN ACTION NOW
| GENERATING C&D WASTE IS
5 NOT REPORTED
e : SETERM MRS S ISREE R T T SR S il i
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—f v e - R".?’ -

Construction and Demolition waste of Ganga Towns
The detail of plant established
Total per day generation of C | for the treatment of C& D
i Name of i el ) - R
SI. No. District Canen Tow & D Waste within the District | Waste including the existing Remarks, if any
(TPD) capacity and capacity
utilization
1 Hooghly Baidyabati 7 0
2 Hooghly Bansberia 6 0
3 Hooghly Bhadreswar 5.58 0
4 Hooghly Champdany 6 0
Chandannagore 2
5 |Hooghly S4c 925 0
6 Hooghly Hooghly Chinsurah 263 0
7 Hooghly Konnagar 3.85 0
8 Hooghly Rishra 5 9% 0
9 Hooghly Serampore 7.68 0
10 |Hooghly Uttarpara Kotrung 6.89 0
11 Howrah Howrah MC 45.59 0
12 Howrah Uluberia i0.85 0
T 0
{w” 14  |Murshidabad Berhampore 79 0
# 15  |Murshidabad Dhulian 436 0
#’16  [Murshidabad Jangipur 425 0
A7 Murshidabad Jiaganj-Azimgan) .73 0
713 Murshidabad Murzhidabad 25 0
19 Nadia Chakdah 486 0 2
20  |Nadia Gayeshpur 3.25 0
21 Nadia Kaiyani L 315 0
22 Nadia Krishnanagar 85 0
23 Nadia Nabadwip 0.75 0
24 Nadia Santipur 8.65 0
It has been cecided that
C&D waste of following 12
25 kolkata Kolkata MC 24565 ULBs of North 24 Parganas
District to be processed at
] 500 this plant
26 (North 24 Pargaras |Baranagar 13.55 0 |
[ 27 INonh 24 Parganas_|Barrackpore 875 0 '
28 [North 24 Parganas  |Bhatpara 1956 d
29 Nuorth 24 Parganas  [Garuhia o 455 0
30 [North 24 Parganas | Haiisahar 1 $95 0
31  [North 24 Parganas  |kamarhati 17.39 2
32 North 24 Parganas |Kanchrapara 709 0
33 North 24 Pargaras  |Khardah ] 0
34  |Nerth 24 Parganas  |Naihati 12 0
35 North 24 Parganas | North Barrackpore 73 0
.36 ~orth 24 Parganas  [Pasuhan 15 86 0
37 North 24 Parganas | Vitagarh 6.41 0
38 Purba Bardhaman  [Xatwa 395 G 0
| 39 |Purba Medinipur _ |Haidia li 0
40 |Scuth 21 Parparas |Budge Budge 419 0
41 [South 21 Parganas | Diamond Harooor 225 0 =)
4z South 24 Pargaras  [Meheshiala 25 0 B s
43 (South 24 Parganas  |Pusah 2 0
44 Hluar Dinajpu Raigan) 8.92 = 0 ‘

~ e
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Per day
total
fresh
waste

generatio

Segregation
in no of
warids

I

Per day gquantity of
total waste being
collected in
cegregated manner
(TPD)

Total waste
collected
and
transpoited
(TPD)

Waste
processing
(TPD)

Processing

gap
(TPD)

Present Status

Dumping of daily solid waste

locatiy

HOOGHLY

Hooghly
Chinsurah

30

39.78

75

39.78

35.22

(1) Integrated Tender for both for legacy
and fresh waste has been cancelled due to
non availability of sufficient number of
bidders.

(2) ULB is preparing the RIP for
engagement of agency for setting up of
Material Recovery Facility (MRT) for
processing of entire dry waste of
Chandernagore MC & Hooghly-Chinsura
Municipality at Hooghly-Chinsura site .
(3) The processing unit is expected to
commence within September. 2025.

Earlier Legacy waste sites

-~

HOOGHLY

Konnagar

254

20

24.12

254

25

0.4

(1) Plant in operation (partial) and work
order isued to agency for upgradation
and operation.

(2) The processing unit is expected to
commence within June, 2025.

Existing dumpsite

HOOGHLY

Rishra

53 87

21

51.97

53.87

45

8.87

(1) Plant in operation (partial) and work
order isued to agency for upgradation
and operation.

(2) The processing unit is expected to
commence within June, 2025.

Existing dumpsite

w

HOOGHLY

Serampore

95

29

18.82

95

78

17

(1) Plant in operation (partial) and work
order isued to agency for upgradation
and operation.

(2) The processing unit is expected to
commence within June, 2025.

Existing dumpsite

i

(=]

HOOGHLY

Uttarpara
Kotrung

89,945

24

89.95

89.945

40

49945

Processing started

TOTAL

558.695

246

435.095

542.873

435.25

123.445

11

HOWRAH

911

29

206.18

911

10.57

900.43

(1) Standalone tender to be floated for|
engagement of agency for setting up of]
fresh waste processing plant.

(2) ASCI is preparing the DPR for
collection, transportation and setting up of]
fresh waste processing unit  including
seiting up of Waste to Energy Plant at
HMC

(3) The processing unit is expected to be

commissoned within December, 2025,

Existing dumpsite
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]

Sk No

District

T uULB

Ward

Per day
total
fresh
waste

generatio

Segregation
inno of
wards

Per day quantity of
total waste being
collected in
segregated manner
(TPD)

Total waste
collected
and
transported

(TPD)

Waste

processing

(TPD)

Processing
gap
(TPD)

Present Status

Dumping of daily solid waste at|

location

X
<

1\
/F\ MURSHIDABAD

Jangipur

48

19.90

48

48

(1) Consultant engaged for preparation of
drawing, design and estimate for setting
up of fresh waste processing unit
Expected to be prepared within May.
2024,

(2) After the Model Code of Conduct in
connection with Parliament General
Election, 2024 ceases to be in force on 4th
June. 2024, AA&FS 10 be issued and
tender to be invited by the Municipal
Engineering Directoriate (MED) as the
implementing agency. for engagement of
agency for construction of fresh waste
processing unit

(3) The processing unit is expected w0
commissionwithin March, 2025,

Existing dumpsite

MURSHIDABAD

haganj-
Azimganj

17

16.33

17

11.17

16.33

16.33

i 1) Consultant engaged for preparation of
the comprehensive DPR (drawing, desigs
& estimate) to set up the fresh waste
processing unit.

(2) Due to local agitation. the site 1s yet 10
be formally taken over by the ULB.
District Administration. Murshidabad is
engaged in resolving the 1ssue at the
earliest,

{3) The processing unit is expected to
commissionwithin September. 2025.

Existing dumpsite

MURSHIDABAD

Murshidabad

30.524

16

22.43

30.52

2.5

28.024

(1) Tender finalized for engagement of
consultant for preparation of drawing,
design and estimate for setting up of fresh
waste processing unit.

(2) Atfter the Model Code of Conduct in
connection with Parliament General
Election, 2024 ceases to be in force on 4th
June, 2024, work order to be 1ssued.

(3) The processing unit is expected to
commence within March, 2025,

Existing dumpsite

103

233.084

136.51)

233.08

2.5

230.584

£ J
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District

ULB

l
W

Ward

Per day
total
fresh
waste

generatio

Segregation
in no of
wards

Per day quantity of
total waste being
collected in
segregated manner
(TPD)

Total waste
collected
and
transported
(TPD)

Waste
processing

(TPD)

Processing

gap
(TPD)

Present Status

Dumping of daily solid waste af
location

<€ /

Fal ’..r/
~LV
ard

v

NADIA

Kalyani

21

51

18

26.22

51

2.65

48.35

(1) Site identified. But due to local
agitation, the site is yet to be formally
taken over by the ULB. District
administration, Nadia is engaged in
resolving the issue at the earliest.

(2) KMDA 10 invite an integrated tender
for processing of both the legacy and the
fresh waste after the Model Code of
Conduct in connection with Parliament
General Election, 2024 ceases to be in
force on 4th June, 2024.

(3) The processing unit is expected to
commissionwithin June, 2025,

Existing dumpsite

NADIA

Krishnanagar

25

150

25

107.06

130

130

20

There is an existing fresh waste
processing unit of capacity 150 TPD .

34504

2

w

NADIA

Nabadwip

24

60

24

60.00

60

10.6

49.4

(1) Tender finalised for engagement of
consultant for preparation of drawing,
design and estimate for setting up of fresh
waste processing unit,

(2) Afier the Model Code of Conduct in
connection with Parliament General
Election, 2024 ceases to be in force on 4th
June, 2024, work order to be issued.

(3) The processing unit is expected to be
sarted within June, 2025.

Existing dumpsite

24

Santipur

24

83

12

31.09

a3

(1) Tender 1o be floated for engagement
of consultant for preparation of drawing,
design and estimate for setting up of fresh
wasle processing unit afier the Model
Code of Conduct in connection with
Parliament General Election, 2024 ceases
1o be in force on 4th June, 2024..

(2) Expected date of issuing work order is
August.2024. AA&FS will be issued
within Sepetember, 2024.

(3) The processing unit is expected 1o
commence within Sepetember, 2025,

Existing dumpsite

133

418.477

97

240.8689

394.477

143.25

275.227
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Sl. No.

District

ULB

Ward

Per day
total
fresh
waste

generatio

Segregation
in no of
wards

Per day quantity of
total wast= being
collected in
segregated manner
(TPD)

Total waste
collected
and
transported
(TPD)

Waste
processing
(TPD)

Processing
gap
(TPD)

Present Status

Dumping of daily solid waste #'

_onnz.& \y

NORTH 24-PGS

NORTH 24-PGS

Halisahar

23

52

23

40.60

52

113

40.7

(1) The site identified belongs to Disaster
Management & Civil Defence
Department.

(2) The process for inter-departmental
transfer of the land in favour of UD &
MA Department has been initiated,

(3) Approximate area of land required is
7.00 Acre

(4) Efforts are on to expedite the IDT
process.

(5) Meanwhile a Consultant to be engaged
to prepare the comprehensive drawing,
design & estimate for the fresh waste
processing unit after the Model Code of
Conduct in connection with Parliament
General Election, 2024 ceases to be in
force on 4th June, 2024,

(6) Processing is expected to commence
from September, 2025.

Existing dumpsite

Kamarhati

35

160

28

135.97

160

160

(1) LOA cum work order issued in favour
of the agency for processing of the fresh
waste with an estimated generation of
160 TPD .

(2) Processing is expected to commence
from September, 2024.

Existing dumpsite

31

NORTH 24-PGS

Kanchrapara

24

53.84

19

37.33

53.84

20.33

3351

(1) LOA cum work order issued in favour
of M/s Tide Technocrats Pvt. Ltd. & MSGP
Infratech Pvt. Ltd.

(2) The agency is on the job to set up the
SWM processing plant.

(3) Processing is expected to commence
from September, 2024.

Existing dumpsite

32

NORTH 24-PGS

%@W,._‘.f -

1

J

Khardah

22

46.437

22

30.18

46.437

46.437

(1) KMDA to publish an integrated RFP
for processing of legacy and fresh waste.
(2) Present estimated quantity of legacy
waste is 2.5 Lakh MT .

(3) Processing is expected to commence
from Junc. 2025.

Existing dumpsite

—
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Sl. No.

District

ULB

Ward

Per day
total
fresh
waste

generatio

Segregation
in no of
wards

Per day quantity of
total waste being
collected in
segregated manner

(TPD)

Total waste
collected
and
transported
(TPD)

Waste
processing
(TPD)

Processing

(TPD)

Present Status

Dumping of daily solid waste ay
location

< /

35

NORTH 24-PGS

Panihati

35

176

35

129.77

176

176

(1) There has been a serious local
agitation at the site and dumping of
municipal solid waste has completely
stopped at the existing site.

(2) As an interim arrangement, the daily
fresh waste is transported 1o the Dhapa
dump site of KMC.

(3) Meanwhile a land has been identified
by Panihati Municipality on the right side
of Kalyani Expressway (towards
Barrackpore).

(4) Demarcation has been processed.

(5) KMDA to prepare the drawing, design
and estimate of the fresh waste processing
unit.

(6) The plant expected to be commission
and processing to commissionby June,
2025.

Existing dumpsite

34508 U

NORTH 24-PGS

Titagarh

23

a7.7

14

26.00

47.7

5.73

41.97

(1) KMDA 10 publish an integrared RFP
for processing of legacy and fresh waste.
{2) Present estimated quantity of legacy
waste is 1.25 Lakh MT .

(3) The piant expected 10 be commission
and processing to commence by June,
2025.

Existing dumpsite

TOTAL

330

1173.747

305

983.4316

1173.747

831

1090.647

37

Purba
BARDDHAMAN

20

47.09

10

20.79

47.09

47.09

(1) A land currently under possession of]
PWD has been identified.

(2) Subsequently PWD declined to
relinquish the land

(3) Efforts are on to identify a new site

Existing dumpsite

38

URBA

O v

EDINIPUR

Haldia

29

168

29

68.00

168|

88

There is an existing fresh waste
processing unit of capacity 80 TPD .

Existing dumpsite
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Sl No.

District

ULB

Ward

Per day
total
fresh
waste

generatio

Segregation
in no of
wards

Per day quantity of
total waste being
collected in
segregated manner
(TPD)

Total waste
collected
and
transported
(TPD)

Waste
processing
(TPD)

Processing
gap
(TPD)

Present Status

location
L

¢ e

SOUTH 24-PGS

Maheshtala

210

22

159.60

210

27.32

182.68

(1) Fresh waste processing unit to be set
up at the reclaimed land of existing
dumpsite.

(2) LOA cum work order issued 1o the
agency for setting up of fresh waste
processing unit.

(3) The site is fully covered with legacy
waste. The ULB has committed 1o vacate
a protion of land shifting that portion of
legacy waste to another site. After that the
agency will start installation of infrasture
for the plant,

(4) Processing is expected to commence
from June. 2025,

(3) In the meanwhile after the Model Code
of Conduct in connection with Parliament
General Election. 2024 ceases to be in
force on 4ih June, 2024, SUDA will
assess the quantity of legacy waste and
float the tender for processing the same.

Existing dumpsite

34510

42

SOUTH 24-PGS

Pujali

12.63

2.90

12.63

2.53

101

(1) Consultant engaged for preparation of
drawing. design and estimate for setting
up of fresh waste processing unit.
Expected 1o be prepared within May,
2024,

(2) After the Model Code of Conduct in
connection with Parliament General
Election, 2024 ceases 1o be in force on 4th
June. 2024. AA&FS to be issued and
tender to be invited by the MED as the
implementing agency.

(2) Processing is expected to commence
from June. 2025,

Existing dumpsite

272.16

50

191.32

269.29

71.08

201.08

Dumping of daily solid waste ag
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Government of West Bengal
Directorate of Micro,Small and Medium Enterprises,
Office of the General Manager, District Industries Centre,Murshidabad
20/1, C. R, Das Road, PO.Berhampore, Dist. Murshidabad.
Phone No.03482/252206, 252221 & 253071

. E-mail : dic_murshidabad@yahoo.co.in

MemoNo. /&  /DIC/Msd. > Date:-a;-g.e;lpr.zoéd_

To,

The District Magistrate & Chairperson
- District Ganga Committee
Murshidabad

Sub: Submission of information for the purpase of complying with the directions given by Hon'ble NGT
in Original Aplplication No. 200/2014/PB (M.C. Mehta-Vs Union of India & Ors) -reg.

Ref.. Memo No..644( 14)/En/P&RD/MSD, dt.05.04.2024

Sir, :
With reference to the above, | am submiting the report in enclosed format for favour of your kind

information and taking necessary from your end

Yo ithfully,
24
WA{W Gener% e)

Q@ District Industries Centre, Murshidabad

Enclo’ As stated

-~ )b6)"



Industrial effluent discharge

SI.
No.

1. | Gem, oic,

fl

_ Tannexwrs-0 ;

Department Number of Industrial | Total daily | The The | The per day
unit discharging their generation | manner of discharge ' generation
effluent of such treatment | effluent | of Industrial
treated/untreated in Industrial of the ' analysis solid waste
river Ganga and its waste Industrial | from the and manner
tributaries and details | within the waste so CETPand | ofits
of defaulting Industrial | District generated | ETP treatment
units, . treating the | and disposal

Industrial in the
waste from | District.
= i jeachoutlet.,
Nil NA NA 5 NA NA -,
Murshidabad. (No such units under
MSME exist near the
Ganga & its tributaries)
: _ . TR, |
() wlmm
General r (In- e)

District Industries Centre. Murshidabad

=N
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Water Quality of Polluted River stretches o

34517

during February, 2024

Annexure-A

R-

f 17 rivers in West Bengal

6

¥ &y P ik _ Fecal
[priority | River | Stations Total Fecal | Strept
i BOD( | Coliform( | Colifor | o oo
pii(tnity | (DO)(m mg/l) MPN/100m | m(MPN/ MPN/
‘ w h 100mb | 100m1)
: ST T\n'.y... (Upstream) 1748 7.1 2.8 110000 70000 | 170 |
\Llh;jl'l.lndl__"‘ R: amgh. |l(|)n\\ nslre m!] 7.4 6.8 o Svg_ X3 700000 _....1?0000 7000
o 1 Vidvadhari | Haroa bridge lu|‘~lrul'ni 7.25 | ML 15.71 240000 170060 580
_ﬁ;f;.uiha;-i ["Malancha (downstream) ad 139 | 1267 170099___H 94092___470
Y ] o S Ransghal | 5 54 3.9 26 | 33000 11000 | 1100
Charni Majhdia [75 44  [3.58 | 13000 B0 R Jl
!rlll T;;.;T:J Gobindapur - N 3.92 130000 92000 2200 |
v { (iang‘a Farakka 7.66 9.6 Z‘E 790 230 13 :
Ganga | Farakka = 7.46 9.3 28[940 330 LS
Ganga hhagra 7.73 9.1 1.6 1300 460 31 j
Ganga Khagra 7.79 8 2.05 1100 330 33 |
Ganga Baharampore 7.4 9.1 2.9 13000 3500 490 l
Ganga Baharampore 7.49 7.8 z23 17000 5400 460 |
Ganga Gorabazar 7.62 9.1 17 11000 2400 330
Ganga Gorabazar 7.61 7.8 1.8 7900 2400 230 |
Ganga Nabadip 8.02 9.2 2.5 1300 490 3
Ganga Nabadip 7.76 8.1 2.7 2400 790 70 |
Ganga Tribeni 7.31 9.3 28 2400 700 .
Ganga Tribeni 7.55 8.4 2.2 2200 790 70
Ganga Palta Shitalatala 7.18 8.5 2.8 24000 9200 330 11
Ganga Palta Shitalatala 7.36 8 2.15 | 11000 5400 | 330 |
Ganga Pala, 7.17 93 2.5 17000 5400 230 |
Ganga Palta 7.61 7.8 22 [ 7900 3500 |330 |
Ganga Scrampore 7.15 9.2 28 31000 11000 |940 |
Ganga Serampore 7.59 8 195 23000 7900 700
Ganga Dakshmineswar 7.71 7.97 2.8 94000 47000 700
_@nga Dakshmineswar 7.79 7.34 2.63 110000 49000 | 580
B O vl 7.53 7.87 265 130000 | 70000 | 700
g:;*:: :::::hr::::\h . ;22 781 | 252 | 170000 79000 | 790
Ganga Howrah—shivpur 7-':-2_ 8'.07 221 ?00_00 ke 20
e ihat P : : = 7.9 2.61 110000 63000 630
e T 7-02 6.1 2,75 22000 17000 330
O D o P (81~ Tos | 115 o400 400 260
. J. H ali
s ﬂfﬂ;ﬁ; athikhali, | 78 159 175 | 7000 4600 | 170
/ : gL - 7.44 729 |266 | 4900 2200 |27
D'“““"N‘P'buur- 7.48 649 |273 | 7000 230
(’" & 0 23
a% <
~l 05—
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Water Quality of Polluted River stretches of 17 rivers in West Bengal

{
during February, 2024
e
riority | River Stations Total Fecal Fecal
Colifor | Colifor | Strepto
pH(Unit) {2:;: ::(‘)’:;) m(MP | m(MP | cocel
N/100 N/100 (MPN/
N - S . R R W e g R
L KANS] | Downstream at Midnapore | 7.9 89 1.25 7000 4600 120
\ JIALANGL | Downstream of Krishna R S TR R
A _Nagar 7.55 5.7 2.2 9400 2400 310
' Damodar | Dishergarh 6.7 8.7 1.85 2600 | 1400 |22
Damodar |13.(_“(_)_'n-¢.:;lh)_|_w11nu B B A i i o OINRE
Village, 2.5 8.6 B 2000 1700 21
Damodar | Narainpur 7.89 8.7 225 |3200 |2100 |20
i _D-.mlo_d_:ﬂ___* Near Mujher Mana Village | 7.39 8 1265 2600 | 1400 22
| Damodar | Andal Dis T 8.8 23 2200 | 1700 | 21
| Damodar | Andal Urs 7.62 8.7 2.4 2600 | 1700 |17
| Damodar —-7!:‘-;80! U/s e ¢ 7.3 89 ‘1.65 2600 1700 _17
Damaodar Durgapur U/s 7.59 8.8 2.35 2700 2000 | 26
Damodar Raniganj D/s 7.52 89 2.3 2600 1700 22
Damodar Water intake point for -
Burdwan Town 7.5 8.7 2.25 3200 2000 21
N Dwarka Upstream of Tarapith at
Sadhak Bamdeb ghat 7.18 10 2.95 3400 2100 26
Dwarka. Downstream of Tarapith
Satighat 2.7 10.2 3.05 4000 2600 22
Barakar Asansol 6.4 8.7 2.3 2200 1100 14
Rupnarayan | Geonkhali 8.1 5.2 2.55 7900 49500 170
Rupnarayan | Kolaghat (Down Stream) 7.4 7 1.15 9400 4500 170
v Dwarakesh Bankura town
war 7.52 8.7 2.35 2200 1700 21
At Jalpesh 7.51 8.2 ; i | 8000 1700 110
Al Sevoke 7.7 8.4 1.5 8000 1400 130
'7

'& have been removed from this list of polluted River stretches based on
F{zality in 2022 compared to 2018

&
Stations pH(Uni | (DO)( | BOD Total Fecal Fecal
t) mg/l) | (mg/l) Colifor | Colifo | steeptos
m(MPN/ | rm(M occi
100ml) PN/10 | (MPN/
T Oml) 00 ml)
Delisted | Sitabati | Ghatal (Downstream) 1837 8 1.55 6300 3300 | 110
Mayurakshi | Suritown 13793 9.1 155 2600 1700 | 14
Kaljani Downstream of Alipurduar 7.48 7.5 1.5 17000 8000 94
Saniiy Downstream of Jalpaiguri 7.13 82 2 17000 8000 | 94
Primary Water quality Criteria for bathing water 6.5-8.5 | >5 <3 <2500 | .500
Note: Implementation of Polluted River Stretches Action Plan, presently the above four Rivers i.e. , Silabati,
Mayurakshi, Kaljani, Karola have been improved and is removed from the list. Therefore Polluted River Stretches
in West Bengal stands with 13 rivers.

—[b&~
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4/4/24  2:37 PM Gmail - Present sguzf gﬂ &gVM under SBM(G) Prog. for NGT compliance £G .
RRNe [ 730 2F~05 04"

Lot Den
r"‘: Gmail " DP&RDO, Murshidabad <dprdomsd@gmail.com>

Present status of SWM & LWM under SBM(G) Prog. for NGT compliance

1 message

SBM_G Murshidabad CELL <mnbmzp@gmail.com> 4 April 2024 at 14:22
To: "ASHIM PAL, DPRDO Murshidabad" <dprdomsd@gmail.com>
Cc: SBM_G Murshidabad CELL <mnbmzp@gmail.com>

Sir,
Please see the attached file regarding Present status of SWM & LWM under SBM(G) Prog. for NGT compliance.

Yours faithfully
SBM(G) cell, Murshidabad

2 attachments

q'ij Present status of SWM & LWM undere SBM(G) Prog. for NGT compliance.pdf

816K
) NGT compliance report 4.04.2024.docx
14K
Oficeofthe
District Magistrate & Collector
Murshidzbad

- 4 APR 2024

0
\\\ | AN & R.D. SECTION

P ) o

httos :ﬁmail.uoonle.conﬂmai!fu!ﬂf?ik=8! 1ef884ae&view=pt&search=all& vermthid=thread-{:179539361 7407883684 &simol=msa-f1 7953936174078... 111
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Govt. of West Bengal
OFFICE OF THE EXECUTIVE ENGINEER
Berhampore Irrigation Division
Berhampore , Murshidabad
Mail id: officebidee@gmail.com

Memo. No. 319 Date : 20.03.2024

To
The Additional District Magistrate (Gen) -
Berhampore, Murshidabad.

Sub :- Submissicn of information for the purpose cof complying with the
directions given by Hon'ble NGT in Original Application No.
200/2014/PB (M.C. Mehta — Vs — Union of India & Ors)-reg.

Ref :- Your Memo No. 105(6)/En/DGC-MSD, dated 17.03.2024.
Sir,

With reference to the above subject, | am sending herewith a report on the
basis of point no.l to point no. VI of the order dated 24.11.2023 & point no.10 of

the order dated 21.02.2024 by Hon’ble NGT (Principal Bench) under OA
200/2014.

This is for favour of your information and necessary action please.

Encio: As stated above. Yours faithfuily,

SRt

Executive Engineer,
Berhampore Irrigation Division,
Berhampore, Murshidabad.

P
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Report on Sewage, Municipal solid waste disposal, Construction and Demolition waste, Industrial

Effluent discharge, Regulation of Flood plain zone, Bio medical waste, Mining

l. Sewage:

Remarks

a) Per day generation of sewage in each city/town within the District

b} Quantity of sewage treated per day, city/town wise.

¢} The number of sewage treatment plant existing and their capacity and
capacity utilization and mode of disposalin each city/town.

d) Quantity of discharged treated sewage from each STP, particularly for
fecal coliform.

Such works are not

e} Time bound plan to meet the gap, if any, in generation and treatment of
sewage.

purview under this
department.

f) Details of Hotels, Dharamshala and Ashram operating without proper
consent and discharging untreated effluent and the action taken against
them.

g) Water quality in river and its tributaries in abutting districts /towns in
terms of fecal coliform (MPN/100ml)

It. Municipal Solid Waste disposal:

Remarks

a) Per day generation of Solid waste in each city/town within the District.

b) Quantity of solid waste treated per day, in each city/town ofthe District.

¢) The gap in treatment of solid waste.

d) Legacy waste and the time bound plan to treat legacy waste.

Such works are not
purvtew under this

e) The manner of utilization of the treated waste as well as rejects arising department.
out of remediation of legacy waste.
f) Current status of dumping of solid waste with reference to location.

I1l. Construction and Demolition waste: Remarks

a) Totai per day generation of C & D Waste within the District.

b) The detail of plant established for the treatment of C & D Waste
including the existing capacity and capacity utilization.

Such works are not
purview under this
department.

IV. Indu

strial Effluent discharge

Remarks

T A
_\@_

a) Number of industrial unit discharging their effluent treated/untreated in
river Ganga and its tributaries and details of defaulting industrial units.

b) Total daily generation of such industrial waste within the District.

c) The manner of treatment of the industriat waste so generated.

d) The discharge effluent analysis from the CETP and ETP treating the
ustrial waste from each outlet.

*e per day generation of industrial solid waste and manner of its
atrgent and disposal in the District.
Y—r

Such works are not
purview under this
department.

-
r ~y

> 4 — - =
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V. Regulation of Flood Plain Zone:

Remarks

a) If the flood plain zone has been demarcated and the extent of
encroachment on the flood plain zone in the District.

The flood plain zone
has not been
exclusively
demarcated in this
district. However,
possible inundation
zone during high flood
of river Bhagirathi is
identified by this
Division(EE/BID of
I&WD]). The detailed
list of such areas are

. |enclosed herewith,

b)The details of direct discharge of pollutants by the encroachers by the
side of the river Ganga and its tributaries in the District.

Such works are not
purview under this
department.

VI. Bio medical Waste:

Remarks

a) The per day total generation of bio medical waste in thaDistrict.

b) The manner of its treatment and disposal.

Such works are not
purview under this
department.

VIl. Mining:

Remarks

a) Number of cases registered within a year againstillegal mining in the bed
or flood plainsof river Ganga and its tributaries and details of enforcement
of mining policy of State and “Enforcement & Monitoring Guidelines for
Sand Mining” (EMGSM-2020) and Sustainable Sand Mining Management
Guidelines 2016.

Such warks are not
purview under this
department

Point No 10 93-\':-3. owde™ AR A\ o> 202Y

Remarks

Point No. 10 of the order dated 21.02.2024 given by Hon'ble NGT
(Principal Bench) under OA 200/2014

Such works are not
purview under this
department.

Enclosure: As stated above in (V)

‘ Y oM

Executive Engineer
Berhampore Irrigation Division
Berhampore, Murshidabad

-
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Annexure-|

‘Char’ land adjoining bank of river Bhagirathi likely to be inundated during flood season

e Berhampore Irrigation Division

sl. | Major Name of Nameof | Approximate quantum of ‘ Remarks |
No. l River/ Channels Gram Blocks | yulnerable/ Char land likely | (ifany)
i Panchayats 1 to be inundated during flood
likely to be l . season Area (in hectare) | ;
b G BN B i Y inundated ' St ot | =i
iy = JE 2 ? T A o
' 1. | Rajarampur Char | Rajarampur | Lalgola L 60 . Char land .
& s e
2. | Char Gayeshpur Sundarpur | Bhagwangola-| 30 Char land :
3. Chak Kathalia Satui Berhampore ! 50 * Char land
4. SatuiChar Satui | Berhampore 100 Char land
e I S T e s PSP 5 - 5 =
- Chak Chandpur | Rampara-! i Beldanga-Hl 100 Char land
| _ X LA,
r6 ‘ Manganpara Char Rampara-l '1 Beldanga-il i 80 i Charland
l l I |

"'. W X ,2—
TS
Executive Engineer,

Berhampore lrrigation Division,
Berhampore, Murshidabad

= WiL=
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ANNEXURE- E1
Action taken against 05 nos CPCB identified drains in MURSHIDABAD
District.
SLNO|CODE| NAME OF DRAIN DIST Action Taken
1 L1 [Jangipur Drain Murshidabad To be tapped under 8.0 MLD Jangipur
STP
E Rl |Sagar Dhighi Murshidabad  [Untapped
WBPDCL water
3 R2  [Azimganj Murshidabad  [To be tapped / under DPR preparation
stage.
4 L2 |Nashipur Ghosh Murshidabad  [To be tapped / under DPR preparation
Para.Ward No-14 stage.
5 L3 |Rattala- Gorabazar  |Murshidabad  |To be tapped under 3.5 MLD
Beherampore Berhampore STP
~ T A
“O1LAp
¥

-~ U8~
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Department of Environmenr,
Govt.of West Benga)
: Malda Regiong| Office
L:}f S!S yrlie for;-t “Paribesh Bhaban~ (Near Fooq Park)
Abhirampur, P.O, Mokdumpur Malda - 732 103.
Websue:www.wbpcb(gov. in, emall:wbpcbmro@gmaﬂ.com
Memo No. 9og/ \\-'PB/MRo:G,c/NGm 3/24 Date- 521031204
To
The Additiong Districy 8istrate en)
Ice of'th 1Stricy Mﬂgistmtc umhidabad
-Ber,
Dist. Mlu'shidabad 742101 : :
Sub: . g ubmission of infonnation for the Purpose ;ofﬂomplymg with the d;
igina) Application, No. 200/’20]4/?3 M.C. Mot
Ref: Additiong] Distric
Sir,
A reply has a) N sent op
A 20072014 (Photo copy
In reference 1 Your |eter dated gistrates (Chairmay ,, Distric
anga C-‘ommﬂee) 10 file the “€limeline for acbfevfng he larger of 7 treatmey,; of
Sewage Lenerateq Perday o Phase ma(mgr_ " which the larger wiyy be achieveq and the Manner &
extent of Ulilizatjp,, of funds rece; ved from NyMcG & xi{i‘n’l;m_!fon'of the amoyn, fnc!uding the steps which
e been laken for a‘wrmrcaﬂon of flood Plain zopey f River ga” , this s 10 inform You that the Maldqg
RO of WBPCB ;s N0t part of he team, which js engaged jp desfgrﬁng/implcmenlarion of STP Proposa]
Thanking You. ‘ '
Yours faithfy)) y
s 24
oY 00
g\ 1729
(D.Maujix )
Senior Environmcnml

Engineer & In»charge
Regiona) Office
r
€mnr Envicuey iyl | iginee
;;;1 Bengat Polivtion Consrol Boarg
14443 Regional Oftice

nclogeqd As Stated above
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! Pollution Controf

WESTBENGT "' » en Aaup Department of Environment,

EST BENGAL &, =) L . F Govt.Of West Bengal

h’s \. : Malda Regional Office

‘\", v ég&ﬁ%ﬂ?ﬁfort “Paribesh Bhaban” (Near Food Park)
en

Abhirampur, P.0, Mokdumpur

Malda - 732 103
Website:www‘whpCb-gcv'j”' email:wbpc

bmro@gmail.cum

“Z AR
10212024 /. '\-/A’\P“‘
Memo No. quTWPB/MROIG.CmGszym Date- 02 / /9, = \3\
T | |9
Additiona) District Magistrate (Gen) 2 Y i
Office of the District Magistrate & Collector,
Berhampore. M urshidabag .. 742101

untreated jn river
Ganga ang its triby

laries and details of
defaulting industria] units.

Industries NTPC Lim i
The Bhagirat; ¢ rative Milk py

oducers Union Limiteq are
listed 2 SPI for Murshr'dabad.and tWo nos. tement indys
(Ultratech Cement Limiteq » Ambuja

Cement Pvt.Lta),
Five SPI angd 17

Category, Is a—nd 100 other units are
functioning in th

41 rice mil
€ district.
Tota] daily generay,

ion of such industrial

Waste Within the district.




3 33
Question QAL « Material for Reply

Waste from each outlet.

~

Milk Producers Union Limited) nftached,

The per day generation of industrig]
solid waste angd manner of jts reatmen ; R
and disposal in the district. Estimated waste quantity from Cemen¢ industry =.0117 ton/ day

Estimated waste from other units = 20,5 T per day
£ [Totl daily generation of such industria] ?mm SPI= 5830113 KL

mer per Day
Wastewater within the distriet,

Estimated waste quantity from SP] = 20155 T per day

Wastewater from rice mills = 1646.45 KL/day

ne
LW a4 - -\\’0“: o0
218507 e 3o
(D.Maulik) “55\3:‘,\33

Senior Envimnmental Engineer & In-charge

Encloseq: As stated above

— )Rl
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Kankinara Laboratory 2
Panpore More, Kalyani Expressway, Vill. Panpur, P.O. Narrayanpur, Dist; 24-
Parganas (N), Pin 743 126,(033) 2502-1189

Report No: 526 TEST REPORT Issue Date:10/10/2023

E {Sample Details Industry(Effluent) ARF No. 526/2023
l ;mple Received From Malda Regional Office Sampling Date 29/09/2023
3 Test Material STP Sample Sample Recelved on 03/10/2023
: Sampling Location STP OF MW/S Ambuja Cement Total no of Sample 1 L
HeightDepth NA Period of Analysis 03/10/2023 to 1071012023
Sample E;:dilion GOOD Climate Condition NA
== CilyMill -Kendua. P S .-Farakka, Dist -
Name of Industry AMBUJA CEMENTS LTD . UNIT - FARAKKA |Address Murshidabad, P.0.-Srimantapur, PIN.7
Sample Collected by Hapaa Murmu
1

Sampling Procedure Reference - BRLISOP/Z5 Sampling Plan - WBPCB/BRUQR

sl Treatea/Untreatea Collection Time Sampling Details (Collection / Discharge)

1 Treated 1630 STP Outlet
| parameters Result Unit LOD Method

IS 3025(Part 44):1933 & CPCB Analytcal Techniques S

| .
iBOD(3eays@27°C)  |NOT DONE mgil 5 1.00 mgi 14137 - 88 1993
CuD 1500 mgli 5.00 mgn APHA 5220 B (23rd edition. 2017)
|08G <5.00 ];-ﬂ"g"- 5 00 mg APHA 5520 B (23d ediion, 201 7)
:::H [Unig) 7.83 unnt 200 APHA 4500-H+ B (23ra ediion, 2017)
| TSS1@103.105'C) 112 00 migl 6500 mga APHA 2540 D (23rd ediian, 2017)

Note - LOD Lima of Detection, BOL Below Detection Limit NT Nol Traceable, NA* Not Applicable ND. Not Dane
1) Fef Ssmaung getails pi. celer to A RF No. 526/2023 Dated 03/10/2023. 2) Results are feported based on preserved materals received.

Bl Sample ol be desiroyed after 1 month from ine date of issue of the certificate unless olherwise specified Sample will ge breserved according to Stand
-} The Test Report shajl not be reproduced in lull or pan wilhout the wrillen permission of the Laboratory

Remarks:-

N, SN RS

Althorised Signatory -~

i e
Jr Scienlis Scientisy Chiel Scientist
(Verified Ly) (Checked by) (Issued by)
Copy To-
1 Chief Engneer- D& E, WBPCB e
2. Chuef Engineer, Planning / EIM Cell, WBPCB .
3. Malda Regional Olfice , WBPCB %
e e B ol Reporl  --ee..... ____‘_._..-‘_.....":‘:*j.':%.---ﬂ -------
] =
Y ¢ V
e ‘,‘-Pagr:' 1
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i‘;/; LiFE WEST BENGAL POLLUTION CONTROL BOARD
A

R, e

S5 Kankinara Laboratory ;
Panpore More, Kalyani Expressway, Vill. Panpur, P.0, Narrayanpur, Dist: 24-

Parganas (N), Pin 743 126,(033) 2502-1189

teport No: 345 TEST REPORT Issue Date:12/09/2023
!Snmnle Details Industry(Effluent) ’A.R.F No. I:HS
'Sampls Received From Malda Regiong Office I Sampling Date JD&OBI?OZS
Test Materlal ETP Sample JSnmpi‘c Received on [ 10/08/2023 2
Sampling Location E::‘f‘p%’;g': M'S Sagardighi Thermai Total no of Sample [3
HeightDepth NA Period of Analysis [ 10/08/2023 10 24/08/2023

!S:mpl! Condition GOOD { Climate Condition [NA

| lelyNil,-Sagardigm_ P S.-Sagardighi, D

Name of Industry Sagardighi Thermai Power Project ! Address Murshidabad, P.O.-Monigram, PIN-742;
. |
Sample Collected by Hapaa Murmy
Sampling Procedure Refarence - BRL/SOP/25 Sampling Plan - WBPCB/BRLUOQR/T
sl TreatedUnirsateg Collection Time Sampling Details {Collection / Discharge)

Final Dicharge outlet point of mixes(Industrial, townshi

1 Treated 1220 domestic) effluent leading to Bhagirathi
parameters f Result Unit ' LOD ] Method
BOD(3days@27°C) fNOT DONE po .| 100 mgn :583??%?7:9?) '993 & CPCB Anaiytical Technigues Sern
lcoo [s.00 Jn"g 560 g APHA 5220 8 (231d ediion, 2017) &
Copper 8OL ]mgr '01 mon APHA3030K 31118 (23rd edition, 2017, &
= sl eedin i
Iron 0.16 mg !El mgil APHA 3030 K , 3111 8 123ra edition, 201 7)
086 <5.00 mgi 5.00 mga APHA 5520 B (231d edition, 2017)
gH (Unit) lGJJ unit 8 (23rd edition, 2017)
Total Chromium EEN mgl APHA 3030 K 31118 (2313 editon, 2017,
TSSi@103- 105°C) F?? oo | mgi b 00 mgh APHA 2540 D (€3rd eaition, 201 7)
i . AN o1 I - = . 12 B S N =TT
2inc (BOL mys U5 magi APHA 3030 K 411y B (23ra edivon. 2017
. o i P _-.I_____ e e e b
z Treated 1235 Outlet of Guard pond 1o river Ganga

parameters Result Unit
BOD(3days@27°C)  [NOT DONE mgll
cop 12.00 mg/l 5.00 mgh

0&G 500 mg
TSS(@103-105°C) 16.00 mgn SR

M:,b‘.pﬂ

3 -

T psoms

/-

Jr Soienis]
(Venlied by)

—
Authorised Signatory
3 cienbist

4&;‘?&0 byi

Copy To-

1. Chief Engineer -0 g £ NBPcB
2 Chief Enginger Planning / EIM Cel, wBPCa
3. Malga Regional Office WBPCB



34536

v

=10

Issue Date:12/09/2023

u g I LOD [ Method :‘
. V4 Untreated 1205 INLET TO ETP .
neters Result Unit LoD ; Method S
vs@27°C) NOT DONE mg/l 100 mgf ]I:":i 3?258[;’13:;)1993 & CPCB Analylical Technigues Series LATS |
LF' lsoomgr APHA 5220 8 (23rd edition, 2017)
- BOL mgl 0.1 mgh APHA 3030 K 3111 8 (23rd edition, 2017)
* 028 mol 0.1 mgh APHA 3030 K 3111 B (23rd edition, 2017)
RS o BUERR T 5.00 mg/l APHA 5520 B (23rd edition, 2017)
.__,!_uﬂmin 5.92 unit 200 v APHA 4500-H+ B (231 edition, 2017)
/' Total Chromum 80L m 025 mgn APHA 3030 K . 3111 B (23d edition, 2017)
[ [TSSI@103-105°C) 2200 g 1600 man APHA 2540 D (23rd edition. 2017)
/ |Zne BOL mg/ 0.05 mgn APHA 3030 K . 3111 B (23r¢ edition, 2017)

iote - LOD: Limil of Detec
) For Sampling details pi.
) Samcle will be destroyed afy
) The Test Report shall not b

€ reproduced in full or part

tion, BDL: Below Detection Limu, NT- Not Traceable, NA: Not Applicable,ND: Not Done
refer lo AR F No. 345 Dated: 10/08/2023, 2) Results are reported based on preserved materials received.
2r 1 month from the date of

1Ssue of the cerlificale unless otherwise specified. Sampie will be preserved accorg,
wilhoul the willen permission of the Laboralory.

ng 1o Standard Meihog

Remarks:-

M

Authorised Signatory : Jr. Screnust

(Venhed Ly

Copy To-
1. Chief Engineer - O & E, WBPCB

2 Chief Engineer, Planning / EIM Call, WBPCB
3. Malda Regional Office \WBPCB

B

——— e

Scientis|
(Checked by)

-~ End of Report

Chiel. Scientist
(Issued by)

Paga2al 2

//%-‘
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. v LIFE
Ph, e @ LIFE WEST BENGAL POLLUTION CONTROL BOARD
waw 7/
h\!/4 Kanklnara Laboratory A p -
Panpore More, Kalyan/ Exprassway, Vill. Panpur, P.O. Narrayanpur, : .
Parganas (N), Pin 743 126,(033) 2502-1189
:12/09/2023
Report No: 344 TEST REPORT a5 =
Sample Detalls Industry(Effivent) ARF No. i
Sample Recelved From Maida Regional OHice Sampling Date s
Tesl Material STP Sample Sample Recelved on 10082043
Sampling Location 2:;317}“3 Ulratech CementiSanar BaNG2 | rotat.no of Sampie 1
HElghUDCplh NA Period of Ana]y’l‘ 10/DW/Z2023 10 2410812023
Sampie Conditlon GOOoD Climate Condition NA
CityMill.-Dhala Vilagem P S -Ra%hunazgza
. Ultra Tech Cement Lig (Unit *Sonar Bangla Dist -tMurshidabad, P O -Gankar, PIN-7422;
Name of Industry Cement Works) Address
Sampla Collected by 5 Hapaa Murmu
Sampling Procedure Reference - BRUSOP/25 Sampling Plan - WBPCB/IBRUORJ7.8..
sl TraatedUnunated Collection Time Sampling Delalls (Collection / Discharge) t 0t
1 Treated 1700 STP Outlet
paramelers Result Unit LOD Method
S{Pariad) 1 T Senet
BOO(1aays@27°C) |NOTDONE  |mgn 100 mgA f,ffgg?i‘:’l:g, EITIA & ST AINEE SOOI S
coo 7.00 mgh 5 00 mgn APHA 5220 B (23rd ed:bon, 2017)
|08G <00 mat 500 mgn APHA 5520 B (23rd edivon, 2017)
oH (Unit) B6.79 unn 2 00 unit APHA 4500-H+ B (2310 ediion. 2017)
1SS{@103-105°C) 10.00 mgn 6.00 mgA APHA 2540 D (23rd edition, 2017)
fiote - LOD Limn of Detection, BOL Below Detection Limit NT Mot Traceabie NA Not Apphcable ND Not Done
1) For Spmphng detadls pt. refer 1o A R.F No. 344 Dated 10/08/2023 21 Resulls are reported based on preserved matenals receved
P) Sample will be destroyed after 1 montn from the oate of issus of the cerificale unless otherwiss specified. Sample will be pressrved according to Siandard
1) The Test Repont shall not ba reproduted in full of pant without Ihe wntien permussion ol the Laboratory.
[ /
i T -
P |
i s
\O =5
Remarks:- :
Authorised Signatory : e
Jr Sciensi
Scienlis(
(Verfied by) {Checked by S S
Copy To- N {lssued by)
! Chef Engineer - O & E, WBPCB
2 Chief Engineer. Planning ! EIM Cell, WBPC3
3 Malga Regional Office . ¥/BPCB N
""""""""""""""""""""""""""""""" BRSO RO . coree i S
Paye 1¢
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Report No: 500

34538

!-iFE WEST BE

telestyle tow
L s drumgn

Kankinara Laboratory

L=

N

)

NGAL POLLUTION CONTROL BOARD

Panpore More, Kalyani Expressway, Vill. Panpur, P.O. Narrayanpur, Dist; 24-

Parganas (N), Pin 743 126,(033) 2502-1189

Name of Industry

V
e B e ——

TEST REPORT Issue Date:10/10/2023
__.:tmplo Details Industry(Effiuent) AR.F No. 500/2023
nSam.L;l; ;!ecelnd From Makl_a_R_eg-onai Oftice S¢S Sampling Date 27/09/2023
—1‘;“ Material ETP, STP, ASH PCND 3;:.19:5'5 Sample Recelved on 29/09/2023
;‘éamoling Location ETP, STP,ASH POND OF M/S NTPCLTD. |Total no of Sample 6 .
‘;L‘;;!_U(‘Dlh NA Period of Analysis 29/09/2023 to 09/10/2023 5
‘-SJI:DW"CDI"ICIII'IQH GOQD Climate Condition NA

Farakxa Super Thermal Power Statign Address

City/vill -Farakka, P S -Farakka, Dist.-
Murshidabad, P.O.-Nabarun, PIN-742;

Sample Collected by

Hapaa Murmu

Sampling Procedure Relerence - BRUSOPIRS

Sampling Plan - WBPCB/BRUQGR

5 Tresiernireatva Collection Time

Sampling Details {Collection | Discharge)

1 Treated

1425 oullet of Malancha Ash Pond to Tarai Bagmarn River
B e N AT Wetnod
Toctisand. ©  WoToowe oy o0 TS SOTSPA 44) 1933 £ CPCB Arhvca Techmaues ¢
hoawr - | e |e oo Jl'-'bg.‘\ T |scomgn APHA 5220 B (23rd edition, 2017)
i-l:'s.._:_ i l<s 0 !;?;‘.' T < se0 mg# APHA 5520 B (23rd edition. 2017)
T R O /T SR vy Ve T
‘1_555@1c-3:jte5 o e e iﬁ&rzl | |APHA 25400 (230 egwon 2017)
2 Untreated 1450 ETP Inletto ETP
i—'- paramelers Resull ‘|__“ LU_r;l;.__-_ LOD-‘ Method
: DR

hfimaaa,-;@zrcn NOT DONE @_ 4 100 mg# : :?.*53?21(_:_239‘;} 1993 & CPCB Analyucal Techmaues
cou 1500 mgil 5 U0 me APHA 5220 B (23rd edilion, 2017)
t'pr;-: o an| = _."I:I—TIHI-J]H_ = APHA 3030 K _ 3111 B (23d edition. 2017)

PG R g Qimg1  IAPMAI0I0K 9111 B (2wd edmon 2017)
e e '|__u_ [ ] 50 mgn AP ﬁf};&’&:ﬁuﬁr o

pH Uity 752 e 2 00wl APHA 4500-H+ B (23rd ediion, 2017)

TSSI@IU3-105°C)  |3200 mgl  [600mg1  |APHA 2540 D (23ra edition, 2017) e

o= 010 ot D0Eman APHA 3030 K , 3111 B (2310 editun, 2017)

3 Treated 1510 ETP Outlet to Feeder Canal
Authorised Signatory : i i —-_“_Sc:em:t_- P “"—‘L;'h‘“; -S:mn‘!.u;t- ==
sy Y {Yenfed byl , — (Checked Dy} {Issucd by) y
! Umsel Enginger - O 8 E WBPCB § :l
2. Cnet Enginest Planping / EIM Cell WBFLB

3 Maloa Regwonal Otice WBPCB

— 16~
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. : e e “Wethod

; paramalers ﬂnull U DD P

e ot wmwﬂﬁmz R o o
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r

f 0

P Fo it HDL

|

"y ny/
Lf’nf‘ 5 I;U

a1 B (2750 gONA. 2017)

;..g,m. M;K 31 11 B (27d &oibon. 2017)

;u B :/srd edgwon. 2037)
s S

{.e-pm. % BE 1 et

it u.c,}l

' A.Jnk w;o-m @ (zud eabon, 2017)

k(Ui 1 b7 {2 it
e 4 2017}
|f-m@m1 1.:,5 :,, 14 Of gl I‘i‘l‘) gl J'-PHk 2540 D (2704 eoilion,
o /o NE B e 4 ediion. 2017)
i, BOA o IW’ g APHA JA K, 3111 B (2300 2000
p - . s P, f i e £ o _______....—-—--—"‘"_'
A traaled 1530 gTP Outlet to Feeder Canal :
ll parainalars Rasult T LOD Mclhod_ :
. e g R sl = s 15 He5iPan 4h) Ty & CPCB Analyical 1echniques :
BOLCHa s %) 11 LONE jreun /LGS b —
.00 i 0y !,,.,‘,. T.; o) reuglt ;.?HA 5220 B (2751 edilon, 2017
B 5 AP T APHA S ;ma (230 wdtion, 2017)
hli IUmI] 1% .U;._u_ ] 2 L) wsd won. 2017}
1%10105 W) 1409 e 6,00 mgl
- Treated 160% Qutist of Kendua Ash pond to Kangoli River
patatmalary ﬂo.\ull = Un-l. = [ LoD PR ________._——-——-——7—_‘_'_”.‘”6
- =< > R 7 yj;yp;r- VREZEL CPLB Fnatytical echmGu!
poLOa a2 17y (10T DOHE rogh \Rth el  uigr w2 193 e
(o0 ¥] = lmm : 1‘,:4;1 IIr,f,r, ayh U«PH!« sztZ"m gamon 2047}
L s r,,'.,,,‘ o 0 ol tws&ma (230 eamon, 2007 °
= = e Wi I 2 i e e = o
pht sty (] J ot &Rt APHA 4500-He B 12300 edmon, 2017)
. —— - —— - R o+ e—— 3 -
LUt L) \!z ) in o 6 f;, qul lAP‘HJﬁ 2540 O (236d sdiion. 2017)
& freated 1620 Outiet of Nischindra Ash Pond to Feeder Cana
s :
AR = e
1 purmmlnu \ Husull ' Unil LOD f Method
i o = t S : — = =5 025iPan 44) 1933 5 7PCB Analyncal Techn
‘nfmr manun fp HIF)T (3 04F ‘r- WS '.1 o i \rr. 27 51993 ’_ =
lf Sl ‘,f L) PR 5720 B (230 soton 2377
i o ; o S e
ST eyt 4ty i APHA 5520 B (2%d edibon 23171
s 2 bR AR e e =
\gm [ Jrut) gnd APHA SEOD-H- B (23ra egthon. 2017)
1 a1t 3 105°C) rruglt ‘}\PMZ“DD 123rd edition, 2017)

1
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